STATEMENT BY MINISTER
Maoist attack on 62nd Batialion of CRPF at Dantewada

THE MINISTER OF HOME AFFAIRS (SHRIP. CHIDAMBARAM ): Mr. Chairman, Sir, at the
request of the Government of Chhattisgarh, 141 companies of Central Para Military Forces
(CPMFS) have been deployed in that State for anti-naxal operations over a period of time. The
62nd Battalion of the CRPF was deployed in March-April 2009 to replace the 55th Battalion.
(Interruptions )

MR. CHAIRMAN: Let’s hear the statement. (frterruptions)

SHRI P. CHID AMBARA: Earlier, the 62nd Battalion had been deployed in Bihar and had

gained experience in anti-naxal operations.

A joint decision was taken by IG (Bastar) Shri Longkumar, DIG (Dantewada) Shri S.R.P.
Kalluri and DIG (CRPF) Shri Nalin Parbhat to undertake an Area Domination exercise (AD Ops),
including night halts, over three days. The actual deployment was left to be decided by SP
(Dantewada) Shri Amresh Mishra and the Commandant of the Battalion. An 81-srong force,
drawn from platoons belonging to the ‘4°, *C’ and ‘G’ companies of the é2nd Battalion was
instructed to undertake the exercise between April 4 and April 6, 2010, It is reported that the
force undertook the exercise. A Deputy Commandant and an Assistant Commandant

accompanied the force. A Head Constable of the civil police also accompanied the force.

At about 0550 hours on April 6, 2010, the force came under heavy fire from the naxalites.
Upon receiving a wireless message of the attack at about 0600 hours, the Commandant of the
62nd Battalion along with 30 men rushed to the place of the incident. They also came under fire
three kilometres short of the actual place of the incident. Simultaneously, another party led by
Inspector YWagdi of the 62nd Battalion moved from Chintalnar with reinforcements towards the

place of the incident but that party also came under fire, just outside Chintalnar.

Preliminary enquiries have revealed that the deaths were caused largely due to bullet
injuries, crude hombs and grenades. Seventy-four men of the CHPF, one Head Constable of the
civil police and one driver of the reinforcement party lost their lives. Seventy-five weapons were
also lost to the naxalites. Only the post mortem reports and a thorough inquiry, including de-

briefing of the injured jawans, would fully establish the sequence of events and the facts.

The three companies concerned had undergone pre-induction training before they were

inducted in that area.

Anti-naxal operations are being conducted in accordance with the policy deliberated and
agreed upon at several meetings with Chief Ministers of the affected States. The two pillars of
the policy are calibrated police action and development. Central Para Military Forces have heen

provided to the affected States, including Chhattisgarh, to help the State Governments carry out
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counter-insurgency operations, regain control over areas dominated by the naxalites, restore the
civil administration and re-start development work. The State Governments, therefore, have the
primary responsibility. The Central Government stands ready and wiling to assist the State
Governments and to coordinate inter-State operations. | may point out that, because the
security forces are deployed in areas populated by the Scheduled Tribes, a number of

restrictions have been placed on the operations of Central Para Military Forces.

Mr. Chairman, Sir, let us not forget that the goal of the naxalites is to overthrow the
established authority of the Government through armed liberation struggle. The State has a
legitimate right to deploy its security forces to resist, apprehend and, if necessary, neutralize

militants who are determined to strike at the very roots of our nation.

Call to the CPI(Maoist) for talks was made in the hope that there will be a sincere response
from them. | visited Chhattisgarh on April 7, 2010. | paid homage to the brave jawans and
officers who had laid down their lives. Upon my return, we have instituted an inquiry into this
grave incident. Shri E.N. Ram Mohan, IPS (Retd.) has been appointed as the one-man Inquiry
Committee. He has been requested to submit his report in two weeks. | would submit to the
House that we should await the report of the Inquiry Committee before reaching any final

conclusions.

Sir, on an earlier occasion, | had said that to counter the menace of naxalism we need a
‘strong head, a stronger heart and enormous staying power.” | believe that the Government has
all three qualities. Even as we grieve the loss of lives, | appeal to this House- and through this
House to the people of India- that we should remain calm, hold our nerve and stay on the course

that we had carefully chosen since October 2000,
MR. CHAIRMAN: Thank you.
SHRI M. VENKAIAH NAIDU (Karnataka ): What about a copy of the statement?
MR. CHAIRMAN: A copy of the statement will be made available.

SHRI S.S. AHLUWALIA (Jharkhand): Either, they should have adopted the same position
as has been adopted in the Lok Sahha, that is, without a statement, or they should have
provided a copy of the statement. The normal procedure is, when a Minister makes a statement,

a copy of the statement is made available to the Members of Parliament... (Im‘erruptfons)...
DR. V. MAITREYAN (Tamil Nadu): It is not available to us... {Interruptions )...
MR. CHAIRMAN: It will be made available... (Interruptions )...

SHRI M. VENKAIAH NaIDU: Sir, the point is, the Members of Parliament have given a
notice, and subsequently, the Government has come forward to make a suo motu statement. If
they are coming forward to make a suo mofu statement, they must come prepared with a copy

of the statement. That is what is minimum required.
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THE MINISTER OF STATE OF THE MINISTRY OF SCIENCE AND TECHNOLOGY, THE
MINISTER OF STATE OF THE MINISTRY OF EARTH SCIENCES, THE MINISTER OF STATE IN
THE PRIME MINISTER’S OFFICE, THE MINISTER OF STATE IN THE MINISTRY OF
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS AND THE MIMNISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI PRITHVIRAJ CHAVAN):  Sir, we have
come with a statement on the demand of the House in the morning. The house wanted a

statement.
DR. V. MAITREYAN: Where is the copy?

SHRI S.8. AHLUWALIA: In the world of computer era, you say like this. How can we

discuss it without a copy?
MR. CHAIRMAN: One Member at a time, please.

SHRI M. VEMNKAIAH NAIDU: He made a statement. YWe heard him. At the same time, to
remember the sequence and all, we need a statement on hand. How can we discuss it without a
copy being made available to us for going into the details? That is what is reguired. Well, the rule

also says the same thing. That has been the practice in this House.
MR. CHAIRMAN: There is a practice...(Inferruptions )...

SHRI SITARAM YECHURY (West Bengal): “Yes, we are happy that the statement has been
made. We had asked that the statement be made. | am happy that the Chair agreed and the
Government has also agreed that there will be a structured discussion after the statement. Now,
if the copies of the statement are available, a structured discussion is possible. But they have

not reached us... (Inferruptions )...

SHRI 5.5, AHLUWALIA: This is not the responsibility of the Secretariat to make
copies. No, no. This is the responsibility of the Government to provide adequate number of

copies.

SHRI P. CHIDAMBARAM: Copies have been made. Why it has not reached this House, |
do not know. | have given... (Inferruptions )... Copies will come in a minute or two. Please start
the debate.

SHRI M. VENKAIAH NAIDU: Please take it seriously. The practice has always heen that
when a Minister stands up to make a statement, simultaneously, copies are made available. The
Minister said: Let me complete my statement. Fine. We heard it. Now he is saying that the
copies have been made available, but they are not reaching us. Does it require another inquiry

why the copies have not reached? It is a very serious matter.... O'nferrupﬁons). -

MR. CHAIRMAM: | understand the concern of the hon. Members. MNow, whatever the
reason might be for the copies not heing here immediately, let us start the

discussion. .. (Interruptions ). ..
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SHRI 5.5, AHLUWALIA: Let the copies be made available to the Members. Till that time
adjourn the House. What is this? This is too much. The Government is taking everything
casually...(Interruptions )... It is a matter of concern for everybody. They were aware of the fact

that the incident took place on 6th. Give the copies.

DR. V. MAITREYAN: Let the House be adjourned for 15 minutes till the copies are made
available. What is this? ... (Interruptions ). ..

MR. CHAIRMARN: If that is the sense of the House...(Inferruptions)... | understand the

matter is of urgency that requires immediate discussion. ... ﬂm‘ermptions)...

SHRI S.S.AHLUWALIA: The Government has heen so callous. This the way the House

should be treated ! Please adjourn the House for fifteen minutes.
MR. CHAIRMAN: The copies are here.
sft ou. S ARG - AR -uid AN b BT el o e firefi?
5ft TH.U. SEafera : I, AR- U AN &1 BT & &1 397 Jelold 87
it gl : arfi e firet s, ang at faar e § 0
sft T, O, sraqanforan : A1y Al Hel 1Y, faterd Sl (aem)
MR. CHAIRMAN: It is all right. Ahluwalia Sahib, please sit down. ... (hterruptions)...
SHRI S.S. AHLUWALIA: This is the right of the House. ... (lnferruptions )...
AN HOMN, MEMBER: And your right also! ... (fnterruptions )...

oft v, uH. srEeaferan : 3l oy wel 1) el b g el &1 w1l a2l =i g ?
M g8 AW HT Ghdl %\r'l...(?ril?l‘c‘lﬂ) Then, he wil say, “We could not translate.”
...(Interruptions )...

MR. CHAIRMAN: Would you listen to me? ... (Interruptions )...
SHRI M. VENKAIAH NAIDU: Sir, is it a matter to be taken in a casual manner?
MR. CHAIRMAN: No, no. ... {Interruptions )...

SHRI M. VEMNKAIAH NAIDU:  Sir, with due respect to the Minister, the Minister has
committed to the House that he wants to give a statement. Agreed upon. In the morning,
Prithviji said, “The Minister is making a statement in the other House. He will make the
statement here in the afternoon.” Agreed, because of the sensitivity of the matter. MNow, the
Minister has come; he made a statement. Then, we made a reguest: what about the copies?
He said, “They will be made available.” MNow, he has just given four, five copies. Is it to be
taken in a casual manner? Moreover, he said that copies are already made available. Then,
who is at fault? What is happening? The House is taken in a very casual manner on such a

sensitive issue.
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MR. CHAIRMAN: Let me put it to the hon. Members.
sft famar sfeam (Idv ug9n) W, su@) ) widl Tl ang .. (araem)...

MR. CHAIRMARN: Do you wish to conduct the discussion immediately or do you want to
take a 15-minute adjournment? ... (Inferruptions). ..

SHRI S.S. AHLUWALIA: A 15-minute adjournment. ... (fnterruptions )...
SOME HON. MEMBERS: Sir, we want a 15-minute adjournment.

MR. CHAIRMAN: A 15-minute adjournment.

SHRI S.S. AHLUWALIA: If the copies will he made available to everybody.
MR. CHAIRMAN: In Hindi? ... (Interruptions )...

sft HHTA SR (STR UG 1 67, 34B ] &1 Bl 71 2113 2. (UFm)...

MR. CHAIRMAN: Let us take a 15-minute adjournment so that the Hindi copies are

available with the Members. Isthat agreed?

SHRI PRITHVIRAJ CHAVANS Sir, it will be the convention. This is a demand which was
made in the morning; the Minister has immediately complied with the demand. In Hindi, copies

will be coming. Anyway, English copies are available. ... ﬂnfermptfons)...

=ft foma Sfear - wurufy <fi, o2 9on giar 1. .(HEMH)... fow B S STl 721 ferd 1
21...(TEI)...

SHRI PRITHVIRAJ CHAVAN: This has heen made only after considering the demand made

by them in the morning.

sft gurafe : 91" S9F 370 adjourn Wd HRAEU...(FFETH)...

What would vou suggest, Mr. Jaitley? Shall we adjourn for 15 minutes or do you want to
start the discussion?

THE LEADER OF THE OPPOSITION (SHRI ARUN JAITLEY): Sir, | want to start it.

MR. CHAIRMAN: | would suggest that we shall start the discussion. The hon. Leader of
the Opposition.

SHRI ARUN JAITLEY: Mr. Chairman, Sir, we just have the opportunity to, herein, in the
little time that has been provided to us, go through the statement of the hon. Home Minister.
Sir, the incident, at Dantewada, is, actually, a culmination of the process which has been going
on for the last several years. We, in this House, are all one with the Government in condemning
this brutal attack on our security forces in which 75 of our security personnel have died and a
large part of our weaponry has been seized by them. Chhattisgarh, as a State, is one of those
States in this country, which, for the last several years, has been seized of the Maoist problem.

When the Government in Chhattisgarh showed determination to fight the Maoists, initially, they
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were alone and, in their approach, were being criticised by many, including my friends in the
Treasury Benches. Regrettahly, Sir, the first five years of the UPA Government, in the avatar of
UPA-I, were, in fact, wasted, while not realizing as to what the seriousness and the enormity of
this problem was. FEvery time, we discussed this issue, we got an uninspiring reply from the
Government that it is only social and economic development which will take place, which will
eventually resolve the problem, not realizing that besides the social and economic development
of these areas, there has to be even an ideological battle against the Maoists. Additionally, the
militarization of the Maoist movement in this country will also have to be responded adequately
with a security action. Five vears of UPA-| saw Maoists across the country gaining strength,
and, today, unless | stand corrected by the Home Minister, there are, at least, 220 districts in
this country, which have a Maoist presence; in 90 of them, they have an effective Maoist

presence.

A situation of this kind is, particularly, alarming because when we look across the country
we find that the first five years were wasted not even knowing or realizing what the problem was
or how the problem was to be dealt with. Though there was some sign of hope in the last one
vear when the Home Minister, at least, gave indications of realizing the extent of the problem
and suggesting though a very difficult solution for it but possible to respond to it, what had
happened in the last few days is disgusting. Look at the conduct of the entire Opposition on this
entire issue. We could have all got up and said, “/We want the Home Minister of this country to
resign”. The entire Opposition of this country, even one man, is not wiling to speak in that
language for the reason that we don’t want a reason for the Maoists to smile and for the Maoists
to rejoice the victory. Therefore, even though there was a monumental lapse on the part of a
section of the security forces — and | quite concede that battles like this will be won many a
time and lost many a time, but these are battles which are to go on — the curse of Maocism has
to be eradicated and this is a battle that this country can’t afford to lose. The entire Opposition
was speaking in one voice for this country. Ve were constrained by the issues within our own
organizations as to the extent of which we must stand shoulder to shoulder with the Government

and fight against hMaoism.

The Home Minister, Sir, in fact, became a victim of his own idiom. He had used a particular
phrase against the Chief Minister of West Bengal. When | read the response of the Chief
Minister of West Bengal after this incident, | saw that from BJP to the CPM evervbody was
speaking the same language on the Maoists issue. We didn’t want to respond by snide remarks
against the Government or the Home Minister. Suddenly what we find today is that the country
wants to speak in one language, the Opposition wants to stand with this Government and the
Home Minister has made a very encouraging statement when he says, “to counter the menace
of naxalism, we need a strong head, a strong heart and an enormous staying power™. VWe agree

with the hon. Home Minister. But what we don’t need is a Government which tries to pull down
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its own Home Minister; what we don’t need is a divided Government; what we don’t need is half
the Maoists in the Treasury Benches who try and pull down the Government hy saying that the
fight against Maoism must be diluted and that is what seems to be going on in the last few days.

(Interruptions ). ..

SHRI SANTOSH BAGRODIA (Rajasthan): Sir, this remark should be expunged. He said

that half the Treasury Benches... (Inferruptions )... It is a wrong statement. (Interruptions)...
MR. CHAIRMAN: Please. ... {Interruptions )...
SHRI ARUN JAITLEY : Sir, look at the response. ... (inferruptions )...

MR. CHAIRMAN: Please. ... (Inferruptions)... Please allow the hon. Member to continue.
... (Interruptions ). ..

SHRI SANTOSH BAGROD 1A Sir, vou please assure us that the statement that he has made
is not going on record. (Interruptions )... In a hurry he has made a wrong statement.
ﬂnfermpﬁons)... Please see the record. ﬂm‘erruptions)... Please give us an assurance that

you will see the record. (Interruptions )...

MR. CHAIRMAN: Please resume your seats. ﬂnferrupﬁons)... Please resume your seats.

(Interruptions )... Please continue, ... (Interruptions )...

SHRI SANTOSH BAGRODIA: Sir, you please give us an assurance that you will see the

record and if he has made a statement which is not right, it will be expunged. ﬂnferrupﬁons)...
MR. CHAIRMAN: Please. ... (Inferruptions )...

SHRI SANTOSH BAGRODIA: Why don’t you give an assurance, Sir?  (Inferruptions)...
He said that half the Treasury Benches...  (Inferruptions)... He has stated that.
(Interruptions)...

MR. CHAIRMAN: Please continue.

SHRI ARUN JAITLEY: Sir, compare the statement which my party spokesman and my
colleague in the Rajya Sabha, Mr. Rudy, made with the response that the hon. Chief Minister of
West Bengal made. After being at the receiving end of a snide remark, he showed
statesmanship. The BJP showed the statesmanship when the country was under the attack of
Maoists. What is the ruling party and the Home Minister's own party doing? “You are a senior
leader of the party writing a signed article and | quote from that article two lines and | deal with

the content of that article.

He says, “l have known P. Chidambaram since 1985 when we were both elected to
Pariament. He is extremely intelligent, articulate, committed and a sincere politician, but
extremely rigid once he makes up his mind. | have been a victim of his intellectual arrogance

many times. But we are still friends. Heis treating it purely as a law and order problem without
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taking into consideration the issue of the Tribals”. Then he goes on to further attack him. In the
last paragraph he says, “4Ve should be paying more attention to the issues of livelihood and
governance rather than converting the serene and calm environment of Bastar into a battle
field. Ultimately, when the bullet is fired from the Naxal’s gun or the policeman’s, the victim is an
ordinary Indian citizen”. If a satyagraha before the Maoists could resolve this issue, we will all
join this great author and Office Bearer of the Congress Party. If development activity was
possible when 75 policemen were being slaughtered when they entered that area; if it is possible
to enter that area and start building roads, start setting up industries, start building hospitals and
nothing will happen to them, if somebody was to narrate such a fairy tale to us, it may sound
very impressive, but then that someone is not living in the real world. Mot to be undone, we
now have one of the Ministerial colleagues of the hon. Home Minister, a Ministerial colleague
from West Bengal, who says, |am guoting the statement of last evening, “There is not a single
Maoist in Lalgarh or to be precise in West Bengal. The CPI (M) cadres are unleashing a rein of

terror in the garb of Maoists.

The operation of the combined forces is indirectly helping the CPI (M) there. We were
always against the joint venture operation of West Bengal. ‘e demand that the operation be
stooped immediately. Only innocents are being subjected to torture”. Here is the statement
which we are expected to take seriously. And that statement of the Home Minister says,
probably rightly, that the States will have to fight the terror of Maoism. The Centre will stand
behind them, will supply them the weaponry, will supply them the security forces, will conduct
joint operations because we collectively have the strength to do that. | consciously used the
words that there are Maoists who indulge in violence and there are those who do not indulge in
violence but these are half Maoists when they speak this language. You don’t see a single
Maoist in Lalgarh, you don’t see a single Maoist elsewhere and you say that the Joint Operation,
which the Government of India and the States have launched — | hereby defy the collective
responsibility principle — should be called off! Not satisfied with this, the next part of the
statement is, | think such a Minister should be called to the Bar of this House and asked to
explain the statement which defies all federal principles, *“Ms. Banerjee also demanded the
arrest of the Chief Minister, Shri Buddhadeb Bhattacharjee, for misusing his powers under the
Constitution and for engaging in the undemocratic and unconstitutional activity”. So we are to
fight Maoism, we are to fight that violence by saying that political parties have shown a great
amount of maturity and statesmanship hy saying we stand with the Government in this entire
operation and vour own Ministerial colleague, your own party colleague say, “Which is this

direction vou are taking the country into! There is not a single Maoist.

The Home Minister is day-dreaming; he is elucidating. There is no Maoist in Lalgarh and

there is no Maoist elsewhere. It is cadres of other political parties on whom operation is being
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done”. Is this the manner in which this menace of Maocism is going to be fought? “You certainly
need a strong head and a strong heart, but you also need a strong Government, you also need a
strong party and what is fatal to this operation is the fact that you don’t have the support of that
party or that Government in carrying on this operation and if you are isolated in this, which the
effort seems to be, then certainly you can lose this battle even before the battle has actually
begun. We now have one other distinguished colleague who today has been sworn in as
Member of this House, Shri Mani Shankar Aiver. He says, “Digvijay is not hundred per cent

right, he is not even one thousand per cent right, he is one lakh per cent right™.

It is not one; it is not two; it is not some isolated statement. The pattern at the national level
is that the whole country is saying, the whole Opposition is saying, ‘1 et us strike this menace of
Maoism.”™ And it is obvious that there is nothing ingenuous which has been said in the
statement. This will have to be fought. Militarised movement of the Maoist will have to be fought
as a law and order problem. For a long-term solution, you will need social and economic
development of the region. And, seeing the spread of these Maoist activities, you will have to
fight them ideologically. But now, we are being told, “Forget this larger consensus on thisissue,
this great threat to India, should the battle against this now be abandoned and the approach
which has been adopted is, completely, wrong.” The Government seems divided; the Ruling
Party seems divided; the battle is on... (Inferruptions)

oft ST @ (Trfir v e, faoel) < wrafer S, <Tam faoer < aR-9R wiei & @
SR &1 &, I aR A, G, el 9 # w1 aEdl € 16 §9 individuals &1 911 &1, U1 61
IR T IRE U ] {1 ST 9nfew,. (Haerm)...

MR. CHAIRMAN: The hon. Member is conceding... (fnferruptions)

SHRI RAVI SHANKAR PRASAD (Bihar): He is the General Secretary of the
Party... (Interruptions )

MR. CHAIRMAN: There has been an established procedure that if the hon. Member, who
is speaking, has conceded... (Inferruptions) Let him complete... (Interruptions) This is taking
us nowhere...{Interruptions) Let him finish so that the Leader of the Opposition can
speak... (Interruptions )

DR. (SHRIMATI) MNAJMA A. HEPTULLA (Rajasthan):  Under which rule is he
speaking ? (Interruptions )

MR. CHAIRMAN: Mr. Jaitley, please continue. .. (Interruptions )

sft famr sfeare - gl <fl, 3a+ o we 2132 &, a8 wiled & & T g2 w3 sl &
Tl fhas AT E...(HIET)...

3ft WAl - oy 3 AS...(EEM)...
3ft fara ST : 57 @ 1 W I8 Ao 8138 £...(AFTH)...

sft gumafa - 3o CRCH GG G ol ﬁlQ...(E‘TCI‘c‘TIﬂ)... Mr. Kativar, it is not your turn to
speak... (Interruptions )
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SHRI M. VENKAIAH NAIDU: | am sorry; there has never heen this practice that a Member
gives a clarification unless it concerns him. If Janardhanj’s name has been taken, then, we
would have been happy to get clarification from him. But he is answering on behalf of the

party...(Inferruptions )...
MR. CHAIRMAN: The hon. Leader of the Opposition has conceded... @'nferrupﬁons)
sft ou. S g - Uit 1wy e 2, Su S (@raE).

2ft e @4t - 1 39 g & Haw Adl ¥, I9e1 9 qgl forn s anfegv
..(IT)...

sfirelt wran g (e 42 9n) < Hed1s &) W HR .. (@rEer)...
ft wargf - ?ﬂTEIFﬁ‘TEi—O’\_ﬂ'I—QrQ, A .. (G Mr. Jailley, please conlinue.

SHRI ARUN JAITLEY: Sir, thisis, paradoxically, the situation we are confronted with. The
nation and the Opposition want to fight the Maoists. The Home Minister, at least, says that he
wants to fight the Maoists. And, you have completely conflicting voices coming from the
Government and the ruling party. |, now, look back to the last 10 days. In the middle of a battle,
does somebody have to say, “l accept responsibility and | am willing to go™? Generals don’t
walk out of a hattle. They don’t give an enemy the reason to rejoice. If this is the condition of

the ruling party, ... (Interruptions)

sft o= f@adh - ey sl uidh o1 e 1 g1 oA, (@raem)...
SHRI S.S. AHLUWALIA: Let the Leader of the House come and say. ...@'nterruptions)
MR. CHAIRMAN: Why are you wasting the precious time of the House?

SHRI 5.5, AHLUWALIA: Let the Leader of the House come and say that this is the view of

the Government or the party.
MR. CHAIRMAN: Ahluwaliaji, please. (Interruptions)

SHRI S. S. AHLUWALIA: Sir, how can vou allow this when the LoP is on his legs? What is
this?

MR. CHAIRMAN: Let the LoP speak.

SHRI ARUN JAITLEY: | read, at times, in newspapers and | listen to statements on
television channels, that in operations of this kind, security forces may even need air support, air
support not for attacking anyone but air support for the purposes of surveillance and for the
purposes of adding to the strength of the security forces. Even before statements have
appeared, from the parallel department of the Government you find statements coming out
saying that it shall not be provided. It appears that the Home Minister, in his approach, is under
gherao from his own Party, under gherao from his own colleagues in the Government.

At some stage, while he decides the future course of action, he will have to choose whether his
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commitment to the cause of eradicating maoist violence in this country, his loyalty to the
country, will prevail or his discipline towards his party, where he succumbs to the pressure and
says, let a crippled battle against the Maoists go on. It is a Hobson’s choice which he will have
to make. If that is the kind of approach, then my advice and suggestion to my good friend, the
Home Minister, is, “You are responsible for this country’s security. The Home Minister is
responsible for this country’s internal security. This was a set hack. But after a set back, Home
Ministers do not behave like injured martyrs. Circumstances within the party can compel you to
take that position, but your commitment to the country should not allow you to adopt that
position”. Therefore, this battle, as | said, is a battle which India cannot afford to lose, and,
therefore, this battle must be led and we in the Opposition stand shoulder to shoulder with this

Government in order to fight Maoism, provided the Government is willing to do so.

YWhat is this problem all about, Sir? Let us look at the enormity of this problem and let us be
very clear that these are not some ideologically misled people who have a grievance and,
therefore, they are trying to voice it. This country, after Independence, started from a position
where, probably, we had one of the largest number of people living below the poverty line. That
figure has heen, gradually, coming down. Ye have been trying to grow. Is this only about
economic disparity and poverty? If it is only about economic disparity and poverty, and then, if
every ciizen who considers himself a ‘havenot’ goes and picks up a gun, we can stop that
thinking about the idea of India, we can stop in terms of thinking about keeping this country
together, we can stop thinking in terms of saving our parliamentary democracy; let us be very
clear; this is a political movement led by ideologically hard individuals, committed individuals,
who want to overthrow India’s parliamentary democracy by the use of violence. This is, in fact,
the Maoist movement. Now, when they want to do so, they want to do so with a particular
strategy and that strategy appears to be, which you have seen decades ago, and that emanated
in other countries of the world, that for this purpose they must have one group that is an
ideologically trained group that would go about indoctrinating people, set up a guerilla army,
involve people who would go and work in some areas which are deprived areas, mislead the
people, get them into this and, then, establish a political system with the help of violence in
which there is no ballot, in which there is no free economy, in which there is no economic
development; they may have a few thousands of these ideologically trained people who through
the use of violence would, then, say, the whole country should be under an ideological
dictatorship of this kind. It is their ultimate goal to establish this and from the literature | read,
2060 seems to be the deadline by which they would establish this kind of a regime in this

country.

Go in for the developmental approach. They built up a wall; they built up secluded areas of
dominance. They created islands of their influence. Your armed forces and security forces will

not be able to enter there. And, of course, some groups will go there, and start building roads,
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setting up industries, setting up schools and hospitals and suddenly everything will become all
right. Is it conceivably possible that this will happen? What is their approach? The approach and
| read a lot of their literature, Sir, is this. | was reading on how they get their money. In these
areas, which are their secluded islands, which are under their control, areas of their domination,
most of these 220 districts, particularly those 90 districts under their strong control, every
employee who eamns the salary has to give them a tax; every shopkeeper has to give them a tax;
every farmer has to give them a tax; every contractor has to give them a tax. If you go to areas
like Jharkhand or northem areas of Bihar on the border, it is opium and poppy cultivation which
is their source of revenue, and you end up collecting Rs.1,500 crores every vear. On the strength
of this money, you start hiring cadres; it is no longer ideological. You find young unemployed
vouths, some of whom are frustrated for lack of opportunities. The report seems to be indicating
that in Rs.3,000 a month, you keep one or two such youths, arm them and put them in the
villages. What their approach is, how do they get these arms? Unguestionably, some of the
arms are coming from across the border. They have been buying arms. Some crude arms are
manufactured by them. But, bulk of their arms are not coming from across the border or

manufactured by them.

They work on their own Maoist slogan, ‘the enemy’s armoury is our armoury’, and the
enemy being the security forces. So, every time a police station is looted, a security force is
looted, for instance, these security personnel were attacked, and the Home Minister said that 75
weapons were taken away, and these are taken away on each occasion. In each such attack,
they snatch away the arms and take them away. The Government’s armoury becomes their
armoury . Earlier it was class enemies. Now, it is none of their class enemies, it is only informers.
So, anybody who is to be killed or intimidated is the informer. That is the approach you follow.
You start encircling the cities. | read some of their recent literature. That is an area where they
are weak. Mr. Home Minister, if this goes unchecked, and if you follow the advice of any of your
three colleagues, who have turned counter-insurgency consultants in the last three days, the
consequence will be the next step where the cities will be encircled, and, probably, two to three
vears from today vou will have to put some 50 or 100 districts of this country under Army’s
administration, without the civil administration. This is not how battles of this kind are going to be

fought. Therefore, Sir, how do we fight this battle?

Certainly, everyhody is entitled to livelihood. | may be very critical of some schemes of the
Government. There are some schemes on which there is a larger national consensus, they have
been continuing Government to Government. After all, our economy is growing by nine per cent.
We want it to trickle down. You collect revenue from those who can afford to give it; you use it

for poverty alleviation schemes. Please check up, even the money under these schemes reaches
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some of these secluded areas; the Government’s money which is meant for the poor is extorted
and taken out and used in order to perpetuate the Maoist Movement. Your party colleagues, Mr.
Home Minister, are seriously mistaken. Maoism is not a poverty eradication scheme. It is a
democracy elimination scheme. And, those misconceived advisers who tell you to stop halfway
and give up this battle and turn to a situation where you only keep trying and failing and not being
able to achieve the required figures of development, then, probably, you will never be able to do

50.

These will become secluded areas and slowly their areas of influence will keep expanding.
Who are these people? | think, this country is also entitled to know who these people are. As |
have said, you have one category which is ideologically well trained. They are willing to go to any
extent. There is a second category which is trained in a military battle, which is the militarization
of the Maoist movement. There is a third category which is the poor and innocent, that is, the
rural people who come under their influence who are used by them in order to shield their
operations, because security forces understandingly being humane, the Governments being
humane and are unwilling to take the poor people on who are put by the Maoists as a shield in
front of them. | thought, | would only end with the fourth category. The fourth category, Sir, is
this new breed of human rights activists. | remember the human rights movement in the country
picked up during the freedom struggle; it picked up on the eve of the emergency, during the
emergency and thereafter. In the last ten to fifteen years, | have seen, there is no liberal human
rights movement left in this country. Yhat is left is really an overground face of the underground

movement.

hMost of the people who appear on our television channels before the media under the garb
and name of human rights activism, are actually the overground face of the Maoist movement.
They will all start with the favourite argument, “Well, let me first tell you that | am opposed to
violence. But, the Maoists have a point because there is a social espouse which is responsible.
The State is indulging in violence. The policeman has a gun, so the Maoist is also entitled to have
a gun.’ For a policeman to have a gun is a part of his legitimate duties. For a State to have police
or military is a part of its normal protective duties. If there is an insurgency, what does a citizen
do except depend on the State for protection? But, for a private militia to go and say, “We will
carry our own military because the State also has a military’, then if we are going to rationalize
such arguments, we are moving towards an anarchic situation. That is an argument these
destroyers of human rights, these gentlemen who are giving human rights a bad name, are now

appearing to be giving.

Sir, | thought | would end with these four categories. But, then, within the democratic
society, | have come across a category of people, whom | earlier described as half-Maoists.

They certainly do not indulge in violence, there is no military approach. But, their one point
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approach is rationalize the Maoists’ cause and somehow weaken the fight against hMaocism.
Therefore, it is because of this reason that these kind of newly emerged advisors on how to fight
hMaoism have to be really taken with a pinch of salt and their advice, perhaps, in larger national

interest will have to be ignored.

Sir, | clarified earlier that the Home Minister has referred to two areas of approach on how
the Maoism is to he fought with. You certainly need economic development, you need jobs, you
need to end inequalities, and you need to end disparities. We have covered a huge distance as a
society. We still have a long distance to cover. If we continue to grow like this, | think, the first
right on the national resources will be of these backward areas. These can be areas under
Maoists™ influence. We must remember our national resolve that we have absolutely no battle
against the poor people in those areas who are either quiet or joined them because of
submission and who are otherwise inflicted with the curse of poverty. Our first national
responsibility is to serve them. Qur first share of national resources must go to them. But, then,

that alone will not solve the problem.

Our resources will not even reach them, our roads will not reach them, our schools and
hospitals will not be built there unless this iron wall which the Maoists are building in these
secluded areas is demolished. This has been built up by the militarized operations of the Maoists
and this can only be demolished by a militarized operation of the State. Therefore, the State will
also need security. To that an extent, it will have to be looked at merely because a political
prohlem or a social problem also has a violent content, the law and order component does not

disappear.

It will akvays remain a lavs and order problem along with the social problems which needs to
be resolved. Then, Sir, since the last two categories | referred to, this new hrand of over-
ground faces of the underground movement, and this half a Maoist categories, which are
increasing in numbers, it is important that we remember that besides social and economic
activity, besides the security action, we also need to fight them ideologically. We have to go and
tell the poor people. Yhen they used the same tactics in China what eventually happened that
the course of the economic planning had to be changed, otherwise, China would have remained
backward. What happened in other economies of the world where this kind of violence was
thrown up, after all, a large number of their colleagues, in many parts of the world, have come
bhack to the political mainstream and said that they will use the democratic process. And we

make them to come back in the democratic process.

This entire effort that whenever you are under pressure, give an offer for talks, and offer for
talks can put the Government off guard, and offer for talks will give you time to regroup, and
then, you can again strike back. Last time, when they gave an offer for talks and the
Government said that we will watch your conduct, during that period you had a series of attacks.

This, Sir, is the enormity of the problem. The Government, the State Governments, the Home
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Minister have an onerous task that these secluded islands have to be recaptured back. They
have to be recaptured back so that the economic resource can go into them. Without
recapturing them back, if you put the economic resource, nothing will reach there. “You need a
huge amount of coordination between the Centre and the States. “ou do not need merely
allegations flying at each other, you do not need to embarrass each other. And interpersonal
relations need a huge amount of humility on both ends. The States may be ruled by different
parties, the Centre may be ruled by different parties. This is one issue on which these

ideological barriers between democratic parties will have to fall.

Therefore, we need to certainly coordinate this entire action. | think there is a special
responsibility on the Home Minister to improve these interpersonal relations with the States with
the Chief Ministers. Lastly, Sir, | am sure that the opposition will be forthcoming, all opposition
Chief Ministers will be forthcoming, opposition parties will be forthcoming, but, | think, where we
cannot help him is to improve the interpersonal relations within his own party. That seems to be
at low ebb. In the middle of the battle we have never seen the person in front is being pulled
down in this manner. | think, those who are doing it, are neither performing a patriotic duty nor a
service to the country. They must reconsider their stand. Sir, | repeat what | told the Home
Minister that this battle cannot be fought half-heartedly, this battle cannot be fought by saving
that all right if | do not succeed | will go out. YWe cannot afford to do that. You cannot behave
like an injured soldier. This hattle has to be won. The Government has to be in the front and,

therefore, the Government must stand up.

If the Government is divided, then your own strong mind, strong heart and your ability to
stay on do not help you because there are lot of people who are creeping down and who are
pulling vou down. Unless vou can fight that situation and the Prime Minister comes here to
clarity that such sort of a situation will not come, even with our support and the country’s entire
goodwill against this battle, | am not so sure what the present party in power can really do out of

the battle of this kind, Sir. Thank you very much.

MR. CHAIRMAN: Before | call the next Member, hMr. Janardan Dwivedi wishes to give some

personal explanation. ... (nterruptions )... Just a minute.
AN HOM. MEMBER: No personal explanation. ... (Interruptions )...

SHRI 5.5, AHLUWALIA: There is no such convention. ...(Interruptions )... It will create a
bad precedent in the House, Sir. ...ﬂnterruptions)... It is not personal, his name was not
mentioned. ...ﬂnferruptions)... Sir, there is a procedure for personal explanation.
...(Interruptions )... He cannot give a personal explanation like this. ...(Inferruptions)... His
name was not mentioned. Only the leader of the Opposition can...ﬂnferrupﬁons)... Don’t

create a bad precedent in the House. (Inferruptions )

MR. CHAIRMAN: Let us proceed with the discussion. Dr. Keshava Rao.
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SHRI  RAVI SHANKAR PRASAD: The Govemment is the Home Minister.
... (Interruptions ...

MR. CHAIRMAN: We can do without these interruptions. ... (fnferruptions )
S1. I UHTI (ERAT) : All India Party & General Secretary .. (terruptions )...
sft gurafe - 2y §8 SIEU, wisl

DR. K. KESHAVA RAO (Andhra Pradesh): Sir, | rise with all seriousness. Having heard my
friends, this has been a fight for many last centuries — right from Aristotle days to Hobsonian —
when we considered the man as a social animal or was made social and since then this issue
had been coming. Let us make it very clear. The hon. Leader of the Opposition said that it is
ideological. At the same time, he wanted to insulate ideology from economic and social order.
He said, “we can understand the social conditions of this country. We can understand the
economic conditions of the country and the promises that we had made as a tryst of destiny.’
All this can be there; vet, we must have the ideological moorings built into that. Let me tell you
that there cannot be an ideology without this thing being made innate and inherent in them. If
that be not so, that is the difference between us and vou, hon. Leader of the Opposition. It is
because | know how you look at violence which we also see. If communal violence is something
which you can tolerate we don’t like it, while we condemn any kind of violence. But, at the same

time, we would like to see why this viclence at all.

Since we talked about ideology, let me remind you, | am not trving to join issues with you on
polemics nor political theories in this. The two parties are to be blamed. Let not the hon. Leader
of the Opposition again come up and say that there are differences in vour own party. Thereis a
difference between a policy, evolution of policy and formulation of a policy. This party our’s
which is totally committed to the poor, this party which is totally committed to tribal welfare, this
party which is totally committed to the work as the under dog, this party is committed to
Mahatma Gandhi who wanted to wipe the tears of the last man in the rung. So, our ideology
and our commitments differ from you. [t is all right. But, at the same time, if we have
united view, we need to take up polemics, we need to take credit frit. After Independence
what did we do? It is we, all of us, Mr. Leader of the Opposition, started adding a new content
to our meaning of Independence. When we won political independence, it is we who vied with
each other to tell people. Independence has no meaning unless there is economic and social
content. Having fed the people for 60 years on that, having seen today something like five per
cent in this country are not even reachable by us, let alone our going to their help, vet continue in
their name for power. What has happened? It does not in any way mean, | am trying to support
violence or those who come and indulge in such things. | say we are to be blamed simply for two

reasons.

213



| start with Naxalites. | want Naxalite friends to understand. Do they really think that they
have the capacity and capable to overtake the potential of their State power? |s their moral for
revolution not sometimes being distorted with that of criminal violence. These things they must
understand. When they cannot do it and if they would only like to talk for talks sake as the
|Leader of the Opposition said it will be turtile. If they are trying to talk about economic and social
content of the programmes and their Movement, we are prepared to take them as partners. We
in, Andhra Pradesh, have been tackling thisissue. The Union Home Minister is the first man who
went on record to say he was prepared to talks, which everybody says, but he did not on giving

up arms or anvything. He said, shun violence, abjure violence.

In Andhra, when we were fighting, we were insisting that they must give up arms and come
to table. But, what had happened here? Having said that, if they still have not come and the
Minister has an alibi saying that they had not responded — they really did not respond. It
becomes is a critical issue. This is a very sensitive issue. This is a national issue. VWhat is
needed is, as a responsible individual and party man, | think, we need to persuade and go after
and bring them to table so that we, as responsible rulers or the representatives of this country,
are able to solve the problem. That is what we need to do. That is what we have done in

Andhra. It took two years for us to go after them.

Sir, when the talks failed on a small issue, | went on padayatra to sixteen districts in forest
as President of the PCC. | am not saying that | had attained anything big. But, nonetheless, it
did see its moral affect on them and there was not much violence. What did we do? Today, |
would not like to go into all the issues. YWe must look into only two issues. | want the hon.
Leader of the Opposition also to look into these. Sir, Dantewada is one issue and Maxalism, per
se, is entirely a different issue. Sir, Dantewada, people have said, is the most cowardly and
dastardly act that we have seen. After all, we need to condemn it. But the reasons for that are
also analyzed by Professors of strategic studies or whoever it be. The Home Minister now says
that there is a Committee which is going into it. All these have to be looked into. We know that
there was lack of coordination. YWe know that the forces were ill-trained or ill-equipped and that

will have to be looked into.

The hon. Leader of the Opposition has thrown light on more issues. £nd, | deal with only
two issues. The first one is violence and the other is ideology. He finds fault within our party
people differing on this. Let me tell you, there cannot be a greater issue than ‘man.’ Any issue or
political theory has to have the “man’ at the centre stage. If that is the theory that we are trving
to evolve in the Congress Party, we are concerned of ‘man.” Who is this ‘man’? This ‘man’
is not wandering or sitting in this hall. He is a ‘man” whom we have not seen but about whom

we always talk. This ‘man’ is the one who does not have access to development. So, this is
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3.00 p.m.

something like this man’s delayed response to development. There is development in the
country and he has been tolerating all this for years even though it had not reached him. This
delayed response, ultimately, sometimes, leads to violence which has to be met with. How do
we meet this? To counter ideology, we must have outreach efforts. What are those outreach
efforts? The hon. Leader of the Opposition did say that we need to educate people, we need to

help them. How do we do this?

Sir, | have always been insisting right on the Floor of this House and outside that talks are
necessary which the hon. Minister has called for and asked for. If he had asked for talks and did
not get a positive response, tomorrow, they will say, “why did you ask for talks?” Immediately,
my friends from the BJP might say, ‘How do vou talk to this kind of coarse enemies? For me,
they are no enemies. If they are under the garb of some wrong notions, we need to remove them
and talk to them. How do we do that? To me talks are important for simple reasons the first
one is, we have been attaining a great growth in this country. Ye have a committed heart to
reach out to these people. We have committed policies to see that all our development reaches
them. But the ugly face of our distributive justice, today, is something which cuts us off from the
real intention. What is that we are trying to do? The talks, to my mind, are important. The
moment talks begin, the entire remote areas of which you have talked about — 83 districts
where they have an effective control, while they have presence in something like 220 districts —
and the 220 districts would be looking at you. Their ears and eyes will be glued to the office or

room where you are talking.

Thus they would come to know that this Government has given the NAREGA, the RTI, and
all other development programmes. They would realise that all that had been said, all that had
been told against govt. programmes was wrong and they could have reaped the fruits of
development. This is the outreach of ideology. The ideological outreach is one where we go
and tell the people that what they want is not different from any our talk. But, unfortunately, what
is happening is, it is the strategy of a few groups, strategy of a few political parties here, could
be to indulge in violence in other names, in the name of revolution, change, religion, caste or
region or whatever it is to attract alteration. They do it. We all know that. Even if we call them
and meet all their agenda, we are sure and the Home Minister is also sure that the Communists
are not going to pull down their shutters and say from tomorrow there is no Maoist party. They
are going to continue. Ve realize this; we are conscious of this, yet we need to do it because it
is our responsibility, we have heen elected for that. Let us ask our own hearts, are we really
responding to the restlessness in our own self to the oppression or injustice in the society? Are
we not only waking up whenever some kind of violence crops up or something wrong goes in the
society? Why? As the Leader of the Opposition, in the very beginning, rightly said that it is a

culmination of the process. YWhat is this process, right from 1947 to this day? Itis the uneven

215



planning and progress. That is why | am always tempted to quote Rahulj. Rahulji said, “The
Government has not reached these areas.” He said this when | was also going along with him in
the Jharkhand areas. He never said that the development has not reached. | would like the
Home Minister to understand the subtlety of this. YYou might take development to rural areas, but
unless you empower them, unless they have access to the development as right, which we are

enjoying, nothing can be done.

That is why when Rahulj said that the development has reached that area, | told him that it
was right up to that village; we might built up roads and all these things but without
empowerment. VWhy | am saying is that we must have some kind of sympathy for those sections
of people who brought us to power. It is no rhetoric. | will not try to explain what the ideology of
naxalism or of the Congress is. When Mahatma Gandhi was asked in 1942 as to what should be
the agenda for free India, he did not hesitate, he replied in one word, “L.and to the tiller”. Can
there be a greater revolutionary ideology than this? | was asking this in my talks with the
naxalites. Even Ramakrishna told me that distribution of land was their first demand. | said that
“you were not even horn when Congress wanted to give land to them™. The Marxists were not
even born when Congress thought of giving land to them. (Inferruptions) | agree with vou.
(Interruptions ) All those who understand the CPI{M)’s ideology know this. | know why exactly
did it go wrong. It is because of these ideologies. We have failed somewhere. The link is

missing somewhere.

YWe have failed to implement to a satisfactory level. How do we meet? Only finding an alibi
by saying that so and so is stopping us from doing it won't help. Are we not acting in Gujarat
when violence comes up, when genocide takes place as a hurdle.? Are we not acting in other
States when worst kind of violence takes place? Did we look to that? Like that, here also we
need to go all hog. Sir, | would not take much time, but | would like to stress that today the
strategy seems to be to send Central Forces, give money to State Governments to modernize
State police, attend to the developmental works, etc. This is the Government. This issue falls
within the framework of the party. Nonetheless, the party has a right. Let our Leader of the

Opposition understand this.

The Party has aright to decide what its priorities should be. Some might say that let us look
at development first. After getting involved in the development process, let us talk to them as to
how they should reach the people; then as far as law and order is concerned, if there is any
failure, the Government of the day knows its job, and it will do its job. We need not proclaim in
the House as to how much of modemization we are taking up and how many forces we are
sending. The duty of the Government is, without any compromise, to see that the law and order

is maintained and that would be maintained. Sir, one thing | would like to add is that this issue
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needs to be understood properly. For last 40 years, we have been talking about this
issue. “We have used all kinds of brave words, we have said many things, vet it is continuing.
Let us understand as to why it is continuing in spite of the best of our efforts, in spite of our total
will, in spite of our words, in spite of our programmes and in spite of our strategy. There is

something somewhere missing. There are some elements.

| would not blame the Opposition Party for that, but there are people who think in those
terms that development must reach to a particular section and should not reach to a particular
section. It might be a heinow to us. There could be some hottlenecks. | am not blaming
anybody. But it is the party formulators, it is their system which is to be understood, so that their
policy is understood. Mr. Yechury is looking at me. If only the Communist Parties had not been
divided after learning the lessons from the armed struggle in Telangana, things would have been
different. But what did we do? | am talking about Budhan issue relating to Nalgonda. Let us
understand that whenever we talk about, this particular issue it must transcend party lines.
Though ideologically, the Congress Party is with it because our moorings are in the people and
our feelings are for the people. That is why, we want to win all the people who are thinking on
the same line. It can he achieved without violence. Threat perception is different from violence
itself. As the Leader of the Opposition said we have unemployment. They are recruiting the
people. The strategy should be like this. Why not we have all these forests guards appointed in
the rural areas. We have appointed 17,000 Forests Guards in Andhra at one go, we have
distributed 5 lakh acres of land in Andhra at one go and we have appointed something like 7,000
to 8,000 Road Guards at one go in tribal areas. We did so not because there was a need, but
this is how we are tryed to divert the frustrated youth who would have otherwise been attracted
to misguided. So, | think that the strategies the Central Government is adopting are very good,

notwithstanding Dantewada.

As far as Dantewada incident is concerned, as we all know, if something goes wrong, we
have to look into that. But let not Dantewada overshadow our perception, our understanding of
the basic issue. So, this is my view. Yhat | am trying to submit to the hon. Minister is that the
strategy need not be changed. The strategy of the Party is the same. It should be, first, let us
ask for talks, persuade friends, pursue the path, go after themj it is a difficult task but we need
to do it. First, get into development, remote areas’ development through big packages,
whatever it is. First, take the remote area development programmes. After that, call them for
talks and give them a message as to what we are trying to do and what we are doing to reach

the people and the stakeholders in those areas; thus, there will be better appreciation of us.

Ags far as the third aspect is concerned to which you always give the first preference perhaps

under the influence of the BJP, let us not totally give it up. Our attention, our alertness to law
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and order, our response to law and order situation are always there. Let us not talk about it. The
Police or the Military whosoever, will take care. But, unfortunately, whenever we talk about
MNaxalism in this House, all that the Minister would get up to say is as to how much money the
Government has given to the State Government for modernization or how many battalions have
been sent to the affected State. This is not going to help. What is required is and where answer
to it lies is : strategies like how many acres have been distributed, how many areas have been
covered under the Welfare Special Package Scheme. Once we take up this, things will slowly
start improving. Let us understand it. It is not that the moment you do it, these incidents will
start coming down from tomorrow. As | wamed earlier also, our trying to solve all these
problems will not bring down the shutters of the CPI(Maoists). But itis our duty to see that the
issues are solved whether they close down the shutters or not, bring down the shutters or not.

That is why | don’t see anything wrong in the...
SHRIMATI BRINDA KARAT (West Bengal): Sir, we are in the darkness not only because...
DR. K. KESHAVA RAO: What to do?
MR. CHAIRMAN: We shall attain light.

DR. K. KESHAVYA RAO: Sir, these are the kind of strategies. Then, Sir, the Home Minister
must also have a look at the 5th Schedule. | am saying it because of strong reasons. Let us go
to Jharkhand. You have given the land to the forest dwellers. ...(Inferruptions )... The Rules
have not come as yet. But | think | am as much an activist as you are. The moment you give it,
what happens is that within one week, some rich fellow from somewhere comes and claims that
there is coal beneath and so that belongs to Centre and stakes claim. The guestion here is, does
the land belong to the tribal or does the coal helong to him? This question has to be
decided first. There are coal mines beneath. You are trying to tell us today that in the tribal areas
there are few difficulties. YWe need not talk about these difficulties. It is the duty of the
Government to solve these difficulties and this Government is doing it. They have opted for the
‘common man’ ‘aam aadm/. It has opted for a policy and this policy is a policy of reaching
them, percolating down to the last man. This is overall strategy of the Congress Party. How do

we reach them?

We need to revisit the policies, midcourse and time and again. It is not necessary
that we put a full stop at the end of the entire matter. It is dynamic We are doing this. Now to find
fault with a strategy, which tries to revisit the development, which tries to review it, is wrong.
| think, Sir, it is not a correct approach. That is our policy. YWe would like to see that while we

are for development first, we are for taking all people along and talking to every kind of friend
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as long as he is not our “nation’s enemy” While talking to them, we would deal with the
law and order situation as it hecomes necessary. There is a Department — the Home Ministry
— and it will deal with it. It is not a political process or it is not that the politicians have to do it.
We try to tell all the political parties how important it is that this progress must reach to the

people.
With these few words, | conclude and | thank you for having given me this opportunity.

SHRI SITARAM YECHURY : Sir, | must compliment the Treasury Benches for fielding my
learned friend, Keshava Rao, before | stand up to speak because it is indeed a double task that |

have to do to come back to the topic, with all due respect.

We are discussing right now, Sir, the statement that the hon. Home Minister has made on
the Dantewada massacre. We have heard the statement; we have read the statement; and at
the end of that statement, he said that let us wait for the Inquiry Committee Report to come and
then we can take stock of what actually happened in this particular incident in Dantewada.
We agree with that; we shall wait for that. But the point that | would like to highlight right now is
that the Dantewada incident is not an incident in isolation. This is happening as a part of a
policy, as a part of developments and activities that have intensified since the UPA-II
Government has come. Since the General Elections in 2009, Sir, according to the figures of the
Home Ministry itself, 993 lives have been lost due to hMaoist violence, of which 340 are security

personnel.

Only yesterday, in West Bengal, two more of my party’s cadre were hacked to death by the
Maoists, taking the total to 176 in the months since May last year. This is something which only
demonstrates very, very eloquently, but chillingly, with murderous assaults and attacks, that the
Maoist menace is mounting. Now, taking this as a general figure, looking at it in a general way,
we entirely agree with the fact that this is not an issue or menace which can be tackled by
apportioning blame. If you look at the States that are involved, apart from the Central
Government, vyou have West Bengal, Orissa, Jharkhand, Chhattisgarh and Bihar, all these
States where this current problem is persisting are States that are run by Governments
led by different political parties. So, unless we have a unified approach on how to tackle this
issue, we cannot succeed and that is something we must actually keep in mind and not be
bhothered about where the buck stops. The buck stops with India. The huck stops with the
Government and the buck stops with all of us here in the Parliament. Are we going to break up
the parliamentary democracy that we have built up so laboriously? Are we going to change it for
the better for the people or not? That is where the buck should stop. Let us not pursue these
bucks and let us actually try in right earnest to come down to how do we try and solve this

problem.
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The point that was made by the hon. Leader of the Opposition, a point that | have been
making and we from the Left have been making in this House for the last nine months or so, is
that there is a fundamental contradiction that is feeding the growth of such Mauoist violence in our
country and that contradiction lies within the Central Government and the Union Cahinet of
Ministers itself. | have repeatedly stated that on three occasions, the hon. Prime Minister has
drawn the attention of the country stating, ‘Maoist violence represents the gravest threat to
India’s internal security.” Mow, having said this, how can yvou have members in the Cabinet, the
same Union Cahinet, who not only say things to the contrary but actually act to the opposite?
How can you have Union Cabinet Ministers — it has been read out by the hon. Leader of the
Opposition and | do not wish to read out those statements again — demanding the arrest
of the elected Chief Minister of a State under our Constitution? Hon. Chairman, you would
have to assure us; we are the Council of States. If this is the way in which members of the
Union Cabinet deal with elected Chief Ministers of the States and ask for their resignation openly
in the media, can the Government keep quiet? Is the Government not answerable to the
country? How is it that on the one hand, the Prime Minister, the leader of the Cabinet, says that
this is the gravest threat to India’s intermnal security and on the other, you have members who not
only say that it is not the gravest threat but also that there are no Maoists operating in Bengal at

all.

They say there are no Maoists operating in Bengal at all and ask for the withdrawal of the
Central forces. How can you co-exist with these contradictions? If you are co-existing with
these contradictions, | am sorry to say that it is the height of political opportunism. Just for
numbers in the Lok Sabha, if you are going to allow the couniry’s internal security to be
compromised, then this Government is doing a very big disservice to the country, just for the
sake of its survival. Governments may come and Governments may go. But, what is of concern
is the nation; what is of concern is the country; what is of concern is this institution called
Parliament and parliamentary democracy. Don’t play with it. Don’t, for the sake of your political
survival, allow such forces to feed and provide sustenance for this Maoist violence to spread.
And that is my point. Why is it that 30 years after this Movement came into existence, the hMaoist

violence has reared its head in Bengal again.
[MR. DEPUTY CHAIRMAN in the Chair ]

That is the point this country must understand. You have the re-entry of Maoists
into Bengal behind political flags and banners of legitimate political parties operating
within parliamentary democracy. Maoists are being used in order to serve petly
electoral purposes and petty electoral ambhitions in a particular State. Can we allow such
indiscriminate use, such despicable use of methods in order to somehow wrest power in a

particular State?
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Please remember, Naxalbari is a village that exists in Bengal today. It existed in Bengal
always and the uprising that took place in Naxalbari in 1967 from there the term “Naxalites’ has
arisen. After that uprising there in 1967, there was a big debate within the Indian Communist
Movement. | need to refer to this because sometimes there have been references saying that
we, CPI(\), are after all cousins of Maoists or, at one point of time, we had allegedly supported
them and this only can come from those people who have not really understood our history. The
Communist Party of India (Marxist) was divided in 1967 by a small group of people who had
argued that MNaxalbari uprising was the way for revolution and emancipation of India. Ye had
disagreed with them. We had told them that it was only through the combination of
parliamentary means and extra parliamentary means that we could achieve social
transformation. But with an erroneous understanding that the Indian ruling classes are
comprador in the sense that they do not have their own social base and all that is required is to
arm the people, they armed the people and, therefore, by arming the people the slogan of
People’s War emerged. The slogan of People’s War was ‘Arm the people’” so that they can
capture power. It was all easy because the ruling classes do not have a social base. That was
the wrong ideological understanding and that understanding had to be combated and that was
combined with the policy of individual annihilation, individual annihilation of originally class
enemies and now, as it is being pointed out, individual annihilation of all those who are opposed

to them.

It is the combination of this which is ideological and the ideological strain which we think is
completely wrong both in terms of understanding Indian reality and in the methods employed to
achieve a social transformation in our country and it is an ideological battle that we, CPI(M),
have been in the forefront for the last forty years. We have lost thousands of our people in this
ideological battle and it is because of this ideological hattle that we succeeded in isolating them
in West Bengal. So, today if we think of combating Maoism without an ideological battle, it can
never succeed. The question of ideological battle rests on the basic fact that social
transformation in India is necessary, but what are the means that vou will apply and adopt for
achieving such a social transformation and what is the concrete analysis of the concrete

conditions that you are living in?

This ideological battle is as important as re-establishing the writ of civic administration in
these areas and re-establishing of the writ of civic administration is not negotiable. On that,
there is no dispute among all of us. But it has to be combined with a political battle or political
offensive against this, particularly the ideclogy which we think is undermining the foundations of
modern India. That is why whenever such problems have occurred in West Bengal, in order to

resolve these problems, we have repeatedly adopted the approach where an All-Party Meeting
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is called in these affected areas. Twenty-eight All-Party Meetings have been called since the
last General Elections to tackle this Maoists’ violence in these areas, but not one of them was
attended by the ally of the Congress Party who is now sitting in their Cabinet. The reason for not
attending is not to legitimize this process but to allow or use the Maoists in order to create terror
in a particular area and use the terror to browbeat people into politically supporting them. So,

this is a tactic of terror.

This is politics that is being operated through terror. And it is this politics of terror that
needs to he fought today. | think what is required is a combination of measures required by lavy
and order and ideological political struggle against the Maoists and Maoism itself. Unless this
combination is adopted, | don’t think we can actually succeed. Therefore, | would sincerely urge
the Government at the Centre and | sincerely urge the Prime Minister, the Leader of the House,
to please come here and explain to us how he has Members in his own Cabinet who think
completely opposite of what he has been telling the nation as far as Maoists violence is
concerned and do not compromise the interest of our country for the sake of continuation of

your Government.

You may be happy, like once Winston Churchill famously remarked during the Second
World War, “Let the Communists and Fascists kill each other and then we shall enter.”, and he
delayed the second front. If that is the thinking of the Congress Party today, | am sorry, it will
only lead to a sort of devastation that the world had seen during that time. If they think that let
the Maoists and the Marxists fight each other out and let them deplete themselves, and then,
they will enter in order to restore the peace in that region, then they will destroy the very basis
and the foundations of the parliamentary democracy in our country. So, they have to be
extremely clear. In this, what is required by the Central Government, as | mentioned earlier, in
these five States that you are talking about right now with five different Governments, but unless
you take on board all the political parties — and that requires a complete non-partisan approach
— and the Central Government co-ordinates these activities, you cannot really solve this

problem.

Mr. Deputy Chairman, Sir, you come from a State that was also infamous for having
bandits like Veerappan. For two decades, you could not catch him because whenever Karnataka
Police moved, he would move into Tamil Nadu; whenever Tamil Nadu moved, he would come
back into Karnataka, or go into Kerala. And, in this way, between the three States, he managed
for two decades. You require a co-ordinated approach between all these States if you want to
solve this problem. And, that requires a strong political will. That requires a strong political will
to be able to co-ordinate between all these State Governments. That is required, and my appeal
would be to all other political parties also who are running Governments in the States that this is
not something on the basis of which, we should calculate our electoral fortunes for the future.

This is a threat that needs to be met squarely. Otherwise, you will have series of actions that will
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continuously undermine the foundations of a modern parliamentary democracy in India. And,
that is why, Sir, when my learned friend, Dr. Keshava Rao, was talking about the method
employed in Andhra Pradesh and he was talking about negotiations or talks as the way in which
the problem was solved, please remember, the higgest thing that was undertaken by the Andhra

Government then was Operation Grey Hound.

Therefore, it is a combination that will have to be done. In fact, we have to learn from our
own States which have actually tackled extremism in a very successful way, and one of those
States from which we have to learn is the tiny State in the North-East called Tripura. In Tripura,
they have tackled it by a combination of a political approach, a political will using the law and
order measures and addressing the most important issue of development. And, addressing that
issue of development can only be with a comhination of this that you could actually control the
growth of these extremists activities. And, the development issue is the third arm of this tripod.
You require a tripod approach, and in that tripod approach, one leg is the law and order; the
second leg is the political will and the political battle; and the third leg is to address the
developmental concerns. Look at the area where all these activities are taking place. This is
one of the richest areas in terms of mineral resources in our country. “fou have, through the
years, successively in the Government, privatized mining. And, all of us know what havoc private
mines have been playing in other parts of the country. But, here, privatization of mining activities
in the areas which are predominantly inhabited by tribal people has only added to the woes of

the people there.

The private mafias that come with the private mines and their activities, had only caused
further miseries to the tribal population there who already could not have the benefits of
development reach them. Therefore, what is required is to also look into the policies, re-look
into the policies, and, at least, try and understand why we oppose the privatization of these
mines. You are creating situations of over-exploitation and extra burden heing imposed on the
people there. That is also adding to the backwardness of the people there apart from the
traditional backwardness of the tribal areas. Therefore, what is required if you really, sincerely
want to tackle this problem is a combination of this tripod. You will have to address all the three
- law and order, a political will and a political battle against them, and address the
developmental issues of the concerned population there. Unless this holistic approach is
undertaken, we cannot really tackle this problem. The Home Minister, in his statement, said that
there are two pillars of the policies that the Central Government has adopted. One is that of

calibrated police action, and the other is that of development.

And, then, he goes on to say, the State Governments, therefore, have a primary
responsibility.  Sir, | find it completely contradictory. Mow, you are saying that the State
Governments have a primary responsibility. Yes; law and order is a State subject, and, the State

Governments have a primary responsibility. There is no doubt about it. But when a law and order
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problem spreads beyond the borders of a particular State and goes into the borders of
other States, then, of course, the concerned State Governments have that responsihility,
but the task of the Centre in coordinating these actions of the State Governments become

important.

| hope that instead of the Central Governing standing ready and willing to assist the State
Governments, and, to coordinate the inter-State operations — | am quoting it from the
statement of the Home Minister — this coordination of inter-State operations and willingness to
assist the State Governments, should come in right earnest. There is no political scoring of
points. The Home Minister is not here; perhaps he has gone to the other House. It is very, very
ironic that he said to the Chief Minister of YWest Bengal, “the buck stops with you”, and, then,
within 48 hours, he had to say to the country, “the buck stops with me™, after the Dantewada
incident took place. Today, you may try and score a political point saying that the buck stops
with him. Tomorrow, the developments will tell you that the buck stops with you. Finally, as
was said in the beginning, the buck stops with the country, buck stops with the nation, and the
buck stops with the Govemment, which, at the moment, is given the responsihility to run the

country.

Sir, ' would also want to just touch upon one point, which, in this ideological battle against
these forces, we also have to understand. We have made one appeal to the naxalites since they
started and formed their party in 1969. They started work in 1967; splintered into various
groups; got regrouped, and, in 2004, they came together and formed this party, the Communist
Party of India (Maoists), and, since then, there is this growth in violence. Since then, we have
always been saying, if you have a difference of opinion, come forward and put that difference
before the people; let the people decide whether we are right or you are right. That is the
approach, which we will have to adopt even now; and, in that ideological hattle, we have to say

this very clearly.

Unfortunately, Sir, — | wish; | don’t believe in such things — hut if there is a grave and if
there is a Mao, then he would be turning upside down in his grave because his hame is heing
grossly misused by these forces, | mean, when they call themselves as Maoists. Poor Mao
was the man who said, no communist can survive unless he mingles with the people like a
fish takes to water. It was Mao, who said, let a hundred flower bloom, let a thousand
thoughts contend, and, it is only then that you know what truth is. You have to seek the truth
from the facts, and, that is what Mao taught us. They misused the name of Mao; anyway, that
is their democratic right, and, we can take on them ideologically. But, Sir, we have to realize
that in this hattle, we will have to be united in taking on them, on the hasis of this tripod

understanding.

Finally, Sir, | would like to recollect, with some degree of anguish, the warning that

Dr. Ambedkar gave to all of us and the country when he presented the final draft of the Indian
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Constitution to the Constituent Assembly for consideration and adoption. Yesterday was his
120th hirth anniversary. When he commended the Constituent Assembly to accept it, in his
speech, he said, ‘but this Constitution that we so laboriously have constructed, and, this
structure that we so laboriously want to build, is beset with contradictions.” And, he defined the
contradictions, | think, very, very well. | can’t find a better way of defining it. It is that the
Constitution provides one man with one vote, and, one vote with one value. But our social
conditions have not created one man with one value, and, as long as you have this contradiction
that one man does not have one value, but you have one man having one vote, and, a vote
having the same value. (Inferruptions) We have created a system where vou have given one
man one vote, and, each vote has same value — one vote, one value — but one man does not

have the same value.

So, unless you create a society where all men are equal, he warned that, Sir, and | quote,
“What we have so labouriously built will be blown asunder by the very people who are
suffering from this contradiction”. And, if you really want to tackle the problem of extremism, the
prohlem of anarchy, vou will have to have a very serious re-look on the trajectory of this
neo-liberal economic reforms that we are adopting because that is generating this sort of a
situation where it is easy for an unemployed, insecured youth to take to arms and take to
militancy because that is the only security life offers. Therefore, Sir, finally in conclusion, while
waiting for the inquiry report on this specific Dantewada massacre, we will urge upon the
Government to immediately inform us what is their decision with the people within their Union
Cabinet who are providing both protection and patronage to the Maoists. Unless you take a
firm, decisive step in that direction, we cannot succeed in combating this menace. Thank you,

Sir.
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further, the party politics of few has endangered the existence of the country, and we also suffer.
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&M &1 HT  SAP! THE S[E Bl 21 U6 g8 Al & a7 & 3R Fat Rerief1 981 & ultras
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M 1fh & a1 anfdTe d1dd 2, a2 fhal a1 O1hd 2, 98 Ihd sRETH &, Wal ¥ &, e
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AT 1 39 faem & st § afifaa 981 o3, $aa ampaRT & 9RT, ol & SR,
ThaRT $ WINT 3R e &1 wkbn geifl, 91 4 Gem T 2m iR 39 1oR &
HIIR target THIM AR 1T 3270, ST R anfaRe IRen 3R <91 31 vl & fom @O
AT BN # TS § 6 WER B aqfad TIR 1 ax% S HRAT a0 0]
9gd-98d gIdIg|

MR. DEPUTY CHAIRMAM: Dr. V. Maitreyan. You have seven minutes.

DR. V. MAITREYAN: Thank you, Mr. Deputy Chairman, Sir. On behalf of my party, the All
India Anna DMK, and my party General Secretary, Puratchi Thalaivi, | condemn strongly the
gruesome murder of the CRPF jawans in the Dantewada area of Chhattisgarh State. VWe offer our

deep condolences to the bereaved families.

Sir, the attack has brought the issue of naxal problem, our development model and our
response into direct spotlight. The origin of the naxal movement can be traced to certain political
developments in YWest Bengal in the sixties. From West Bengal slowly it has spread to several
parts of the country where the development has been much less than the other parts,
particularly, Chhattisgarh, Orissa and Andhra Pradesh. Their growth in the past few vears,
however, has been alarming, particularly, during the UPA regime. As of 2009, the naxals are
reportedly active in more than 200 districts across 20 States of India. This accounts for
approximately 40 per cent of the geographical area. They are, especially, concentrated in areas
known as “red corridor” where they control approximately 1,00,000 square kilometres. In fact,
the Union Home Secretary has gone on record that 40,000 square kilometres of area in the red
corridor is out of bounds for the Government. Therefore, naxals are the most serious internal
threat to India’s national security. The minimum thing that needs to be done is to equip our
security forces so that the common man is protected. Interestingly, the CRPF is intended to
tackle the naxal menace, but they have been found to be sitting ducks for the naxals. The Press
reports in the last couple of days suggest that the CRPF jawans were not only ill-equipped but

also not even equipped to tackle the attack.

The recent statement by the Home Minister about where the buck stops and his symbolic
offer to resign do not amuse anyone. The buck may stop at Buddhadeb or the buck may stop at
Chidambaram, but definitely the buck does not stop, as far as the naxals are concerned. VWhen
the Central Government and the State Governments are engaged in fighting this battle together,
the statement of the Railvay Minister and her demand to arrest the Chief Minister of West Bengal

lacks political decency and should be condemned by one and all.

Sir, in fact, | would like to draw the attention of the House to a letter written by the Cabinet
Secretary under the directions of the Prime Minister. This letter is dated 10th April. It says, “l am
writing in continuation of my DO letter dated January 28, 2002 conveying the decision of the
Prime Minister that in respect of issues considered to be sensitive by him, one Ministry or
Department will be designated as nodal Ministry, as a single point, for interaction with the media

with accurate articulation™.

231



It goes on further. At the end it mentions, “The Prime Minister has now desired that
regarding all matters relating to Left-Wing Extremism, including the recent incidents in
Dantewada, the Ministry of Home Affairs will be the nodal Ministry for interaction with the media
and articulation of the Government position”. The Cabinet Secretary has purportedly written a
letter to all the Ministers on 10th April. The statement by the Union Railway Minister
subsequently, whether it involves collective responsibility of the Cabinet at all, raises a big
question. Does the Home Minister share the views of his Ministerial colleague that there are no
Maoists in the Lalgarh area or even in West Bengal? The Home Minister should categorically

clarify this once and for all.

There is an economic angle to the Naxal problem. Our 8 per cent and @ per cent growth,
they all have turned out to be a mirage. Even assuming that they are impressive, it means very
little for the wvast population of our country. With estimates being made out by the Government
that over 77 per cent of our population lives at less than Rs.20 per day, surely there was a

disaster waiting to happen. Maturally, this calls for revisiting our economic policies.

On the whole, the Maxal problem is an economic challenge, a law and order issue, more
than that, the issue of terrorism - the Red Terror and a political prohlem. Vve need to tackle it to

preserve the unity and integrity of the country.

The Minister in his statement has mentioned about the need for a strong head, a stronger
heart and enormous staying power. What is more important is the iron hand and the strong

political will to tackle the MNaxal menace which is lacking in the UPA Government. Thank you.
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el ST AR 1960 3 W8 1 arfdell &1 Al A gan A1l 1067 ¥ [§8R 1 b
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Faterdre] ol Al €l dd, b g o) aru Wi ghie &2 w1 wifde fbu qn gqrn
A6 A1 eI SHERH] ST TSR 61 FHTE $ 2] 27 31 i 59 991§ 46 TR =
HH YR TTcl TG 8138 €1 S e § WWEHR 7 Uh W9 & a1d ¥ a0 i 97 <91 H 60 TRT
3N Anaemic &1 BHR G91 &1 39l U2 Bleld 81 ATSNE1 & 62 a9l & 918 20+ 421 o 2l
fopam &1 AT &1 Tt ot geme T2 firen <=1 €, = E it ' § o) ST aedRr TR &
12 el IR &1 1S A 12 el X281 21 914 deb 3y 39 [l 1 1w g iR
M Hfew i & Taeans 3R 71aiars &1 fert a1 e fies aren =il

3T & &1 HRU 9 <9 H aNddare 1 UST 8131 £ Addare 39 <91 § &y tar gan?
3R 311U SHeb glerard &1 SRqun a1 snus] A &wrg < b agi smar gafl &, Sjed gl &
3R I Helvawny I8 ARSI UaT g3l 21 3T § 39 a6 HI A & o0 TR &1 g 16
firferfesn mafarfeal w1 & ofiw sua firfafesy 9 a1 we fifafesy 9 Siaw 21 81 398 ug
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il b 59 AMel § HRBR 58 G &b P Sl SR BRU 61§y i grgofan § S
AR IUHT FEH B
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I8 WA & & FAR 991 W |r uRRRIREI § Wi &1 FHior g |9 1035 F1 S UEe o,
TR FHE TR U= T 9971 217 91 IR TRbR & U d 2AfdR T 21d ST &, aifd
Q91 &1 TGHISTT g2l 2l S 99 gh-1 Sl @1, Y dold GIGET &1 ATHT unitary & 12011
HEIG, federalism 3T M1 €, 21 1T 1 ETerd 78 € {6 fawefi d il iR udt T IReR 2,
TTHT H fehafl 3R et &1 IRBR & 3R e 7 Thf1 gt ureh B iR 21 48 ol faeefl 4 89
U AT E, 3R A Huw 3R Sr[IIrE e T d a1 g ?

IR 8M R Sldem T o, d8i 3= F HicT garfl of), dfes T8 e9R 13 w4
T w11 foheft s W Se@ T ereddn off o Sud fow s wh-Hed & ve gew &, Wi
TEROT S A, g1 ae T e o 9 wo Mtrey & @ bR fifre €, afeT o g
el €, f9ER & Y& ael €, 74 & il § @ ol ot v o, S= e fufer & aams
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AR Vo WG R & Wit STa 11 21 1 4R R o1 g & &, 1§ 1@ w1 ofl 8 yo agan?

gufore, sugwmfa weley, § o1+l 91 W &3 ¥ ygel IXhR § 98 THd1 9 [
FEI & T SR A Tears S1 A1 AT S1 a1 6591 €, 310 37 FROT B G 6 0]
I §HER T <41 U P DI, AET THR ST FRO R E 3FR AT IAH1 316 Tai B4 a1
1T &1 G <T=T 8111 31T Calpol Raetl-Racta, gRrAR &1 g&iAd g4l ave 4 &, §9r &1
S e 3R U T I W 3 37 STl gafeT o RS & WRT, difd giewl & e,
31 g ITEHY 3 THE B GAT IR0, T91 TS AT &, EF MUD T1T &1 I8d-98d
RIS

235



SHRI D. RAJA (Tamil Nadu): Mr. Deputy Chairman, Sir, at the outset, my Party, the
Communist Party of India condemns the kilings of CRPF Jawans in all possible strongest terms.
My Party extends its sympathies to the kith and kin of those victims. Sir, the Home Minister's
Statement is a specific statement on the incident in Chhattisgarh. Sir, | want to be very specific.
The tribal people in Chhattisgarh today are increasingly getting alienated. They are subjected to
unimaginable tortures. In the name of mining operations, in the name of projects, in the name of
developments they are being evicted from their place of living. The forest wealth is being handed
over to the corporate sector and to the multinational corporations. These Neo Liberal Policies
which are imposed on the tribal people of Chhattisgarh have created a kind of situation there.
This has to be understood firstly. And, | appeal to all political parties that this issue needs to be
discussed dispassionately. Here, | would like to quote Dr. Ambedkar. Sir, Dr. Ambedkar in his
last speech in the Constituent Assembly said, “If we fail to use the Constitution as an effective
instrument to address the concerns of the people and solve their problems, then it can unleash a
grammar of anarchism®. This is what Dr. Ambedkar warned. Now, what Left-Wing Extremists

are doing is nothing but implementing a grammar of anarchism.

As Communists, we deplore, we disapprove the method followed by the Left-Wing
Extremists, and we don’t agree with their method. That is why even at the time of Lenin, Lenin
called Left-Wing Extremism, Left-Wing Communism as an infantile disorder. Left-Wing
Extremism is a trend in polity. It has to be fought ideologically; it has to be fought politically, and
it has to be tackled at law and order level. In order to deal with it, the strategy of the Government
should he appropriate. Mow, | find the strategy of the Government is a flawed one. It is a wrong
strategy, and the Government should rework its strategy. The Government should rethink of its

policies, as far as Chhattisgarh is concerned.

Sir, in this House, | have raised several times the issue of Salva Judum. | am raising this
issue today because we are discussing the situation in Chhattisgarh. The Statement is related to
the incident that took place in Chhattisgarh. So, on an earlier occasion also, | have raised this
issue of Salva Judum. YWhat is happening today in Chhattisgarh? The failure to give justice and

rehabilitate the Salva Judum victims has increased recruitment to Maoists.

The victims of Salwa Judum have not got justice and they have not been given
rehabilitation. This has led to more recruitment to the ranks of Maoists. According to intelligence
figures, | quote, “Recruitment to Maoists has gone up by at least 22 per cent since Salwa Judum
began.” If | am wrong, the Home Minister can correct my statement. Here, the Government of
India should not do politics. It should not do politics in Chhattisgarh, it should not do politics in
West Bengal. Neither the Home Minister nor the Railvay Minister should do politics on this issue.

If that is done, we are damaging the very democratic polity of our country.
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Having said that, Sir, | must point out that the Chhattisgarh Government has agreed on
17.10.2008 that it would rehabilitate and compensate villagers affected by Salwa Judum burning
their houses. It has done nothing so far for two years. It is a fact. Then, Sir, on the contrary, the
Union Government, despite acknowledging in court that Salwa Judum has burnt houses and
committed illegal acts continues to glorify and praise Salwa Judum. One cannot be silent on
violence committed by vigilante’s and security forces because poor adivasis were caught
hetween two types of violence. Salwa Judum is also a threat to our Parliamentary democracy. If
vou say Left-wing extremism is a threat to Parliamentary democracy, Salwa Judum, a non-State

player, is also athreat to the democratic politics.

Sir, on 18.2.2010, the Supreme Court asked petitioners. | name the petitioners because it is
hefore the Supreme Court—Mandini Sundar and others, Kartram Joda, Manish Kunjam—our
own party leader, CPI leader of All India Adivasi Mahasabha—and others; the Supreme Court
asked the petitioners to file a comprehensive rehabilitation plan. The State Government in
Chhattisgarh took two weeks to file a response but has not done anything even nows. The main
aspects of this rehabilitation plan are: (a) to identify affected persons through survey, (b) to
hold sittings of district judges in block headquarters, etc., (¢) to deal with heinous crimes like
rape, murder and restore essential services in the villages. All this has to be supervised by a
senior retired judge or retired secretary to Government of India. The only way to bring peace is to

restore civil administration and provide justice.

Sir, basic services cannot wait because they are all poor adivasis, tribal people, and they
are subjected to such unimaginable miseries and sufferings, | am telling you. Their plight is so
miserable. But, the basic services cannot wait. The people are in 3rd grade malnutrition stages.
| am saying, Sir, you listen to anybody coming from Chhattisgarh, who happens to be a tribal or
who happens to work among the tribal people, you will come to know that third-grade
malnutrition is present. The Food Commissioners have said it to the Supreme Court, it is not my
version. The Food Commissioners have made this point to the Supreme Court. Markets have
shut down and there is a need to open up markets. There is a need to restore public distribution

system. That is the only channel for tribal people to get some foodgrains.

But all your shops remain closed along with schools. Schools also remain closed. Sir, nowy
how to tackle this problem? The Maoists have said that they are agreeable to some kind of a
ceasefire and they are agreeable to see that the Public Distribution System functions in these
villages. It has been reported in the Hindu on 14.4.2010. Maoists have also indicated that they
are willing to simultaneous ceasefire. Can the Government remain adamant? Government say
that if the they abjure violence, then only they can speak. But ceasefire or giving up violence has

to be a matter agreed upon by two sides. The Government should also be with an open mind.
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We have the experience how we tackled the situation in Nagaland. MNow there is an indication, it
is again reported in the Hindu on 14.4.2010. MNow, Sir, | draw the attention of this House to
some of my own experiences. | do meet people; there are people who believe in non-violence,
they work among the tribal people in Chhattisgarh. They are not being allowed to work there,
they are being harassed, cases have been filed against them and they are being evicted. MNow
they are outside Chhattisgarh. How can we win the confidence of trihal people if we do not have
a kind of democratic channel to reach out the tribal people and win the confidence of the tribal
people? Sir, it is impossible, | understand, to distinguish between Maoists and ordinary
villagers. It is extremely impossible but police response will only increase the killing on both

sides.
[THE VICE-CHAIRMAN (PROF. P.J. KURIEN) in the Chair ]

Sir, life is very precious. The life of a CRPF Jawan is precious, the life of a villager, a poor
tribal is also precious, Sir. We will have to think of these tribal people. That is the primary issue
on which we will have to concentrate. Sir, there is a continuous violation of Fifth Schedule, of
the Panchayat extension to Scheduled Areas and of all other rights guaranteed to the Scheduled
Tribes under the Constitution. Why this violation is continuously taking place that is what | am
trying to ask. This is not a one-party issue. | am asking all parties why our tribal people should
live in such a pathetic, wretched condition in our country even after more than sixty years of
Independence. VWho is responsible for that? Is it not the failure of the State Governments? Is not
the failure of the Union Government? Is not our collective failure? | am appealing to the
conscience of every one sitting in this House; | am appealing to the conscience of the entire
Parliament. Is it not our collective failure? Why our Tribal people should live a wretched life?
This is the primary issue, Sir, and this issue needs to be addressed and there, | think, the
strategy pursued by the Union Government is not correct, it is a wrong one. | do not get into
the politics of polemics and the statements made by the Home Minister outside Parliament. | do
not want to get into polemics because it is not the way the Home Minister should conduct
himself. He speaks one thing in Bengal; he speaks a different thing in Delhi. Vhat is this
happening in our country? Home Minister is the Home Minister of the entire country. If buck
stops at the Chief Minister’s table in Bengal, why does it not stop in Chhattisgarh? Finally he
says that he takes the moral responsibility and the buck stops at the Home Minister’s table in
Delhi. So, why there should be this type of statements, and, then, he declares that within two to

three years he will wipe out Maoists in India. What is the strategy about that?

I would like to know from the Government. Can you do that? What is the strategy? Unless
we win the confidence of tribal people, Sir, unless we stop encouraging the non-State players
who divide the tribal people to pitch one section of the tribal people against the other, we cannot

win this battle against Left Wing extremism. It is atrend. That trend will continue. As long as
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we have unprecedented inequalities, disparities in our country, vou will always come across Left
YWing extremism. YWe cannot wish away, but, how to fight it7 As a democracy we must think of
people at large. In Chhattisgarh, it is a question of tribal people and their livelihood. It is the
question of livelihood and their future. “We cannot understand the feelings of tribal people. We
cannot obviously understand the spirit of democracy. Then, what is the meaning of democracy if
democracy cannot protect the tribal people in this country? Protection of tribal people is the
only safequard for Parliamentary democracy, democracy in our country., The Government of
India should readdress all these issues and re-work its strategy and Home Minister has said
that he will come up with some Inquiry Report. Let us see what that Inquiry Report is
going to tell us. The Inguiry Report should not tell us what the Home Minister has been
speaking. It is a serious issue and the whole House should take serious note of this. Vhat has
happened, in fact should be condemned and should not recur in the coming days for which we
need a proper strategy by the Union Government. Whether the Union Government has that
political will to re-work its strategy is a question before us. With these words, | conclude. Thank

you.

SHRIBHARATKUMAR RAUT (Maharashtra): Sir, as | stand here, my head hangs in shame
as we have lost 73 valuable lives of our brave soldiers. Sir, | will not take much of your time. The
only thing is, | was surprised and shocked with the statement given by the Home Minister. | am
not trying to politicize the issue. But the Statement says that the State Government therefore,
has the primary responsibility. The Central Government stands ready and is willing to assist the
State Government. Sir, here | think, it is a game of passing the buck. The Naxalite issue is
primarily not one State issue. Many States have been engulfed by MNaxalite terrorists. Here,
particularly in this area, part of Maharashtra, f.e. Vidharbha, Chhattisgarh, part of Andhra
Pradesh and Crissa, all these areas called traditionally the Dandakaranya area has been affected

by Maxal activities. So, it is a multi-State issue.

When the State of Andhra Pradesh tightened, the Naxals ran away to Maharashtra. When
there is action against them in Maharasthra, they go to Chhattisgarh. From there they move to
Orissa. So, there is no point in just holding the State Government responsible for this. There
has to be a mechanism by which the Centre takes the lead, the initiative in controlling the Maxal
issue. Having said that, | wish to bring some other issues in this regard. Sir, the Naxal issue
cannot be resolved hy just attacking the Naxals. “es, there has to be multi-pronged, a two
pronged programme by which on the one hand the Government takes them on with heawy hand,
with iron hand and just destroys the terrorist movement, but, on the other hand, there should be

some respite, some help, some assistance provided to the tribals who have been deprived of the
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basic minimum amenities of being a human being. |, as a journalist, have been travelling in Naxal
town areas of these States from 1988. Ever since one MLA from Chandrapur was kidnapped
and a Sarpanch was heheaded, from that time on, | have been travelling very regularly in this
area and what | find is, a tribal villager, if at all he has to reach the district headquarters, has to
travel 120-150 kms. and that too without any mode of transport! If a person fell il and it he has
to be taken to hospital, all the villagers have to travel 150 kms. running! Sir, they actually run.
This House, perhaps, will not be able to imagine the plight of these people. So, unless we

address those issues, the naxal issue cannot be resolved.

Another point | would like to raise here is the problem relating to naxal-prone areas. The
first issue is, illegal cutting of forest in the area. The tribals live on forest. Some people, who
have political patronage, illegally cut wood and that is a major issue. Unfortunately, nobody is
concentrating on this issue. MNo Government machinery, whether the State or Central
Governments — | am not talking about any political party — are not at all looking at this major

issue.

Another issue is the illegal trade of Tendu leaves. | don’t know how many hon. Members
know about the trade of Tendu leaves which are used for making bidis. It is a big and lucrative
business. The Tendu leaves are illegally traded from this area. Tendu leaves are the livelihood of
the tribal villagers. The Government machinery has failed. Hon. Minister of Civil Aviation is
sitting here comes from that area. He would, perhaps, tell you more things about how illegal

Tendu leaves trade is taking place in Vidarbha region.

Another thing is the menace of paper mill owners. In this area, there are paper mills. | do
not want to name them. From where do they get material for paper mils? This is again
another illegal trade. In this business, the poor tribal is penalized. Therefore, taking
advantage of this, the Naxal Movement penetrates into the interior of Dandakaranya. If at all we
are serious about controlling the issue, yes, you have war against naxalite. You should have. If
you want to use Air Force, use Air Force. But, that air cover will not be sufficient unless you
knowv the ground reality. If you do not know the ground reality, the air cover will not serve the

purpose.

Sir, one issue which | would like to raise and the Government has to look into is, we should
send efficient Civil Servants and police officers to this area to control the situation. Mow, what is
the situation? | can talk only about Maharashtra. The appointment in this area — Gadcheroli,
Chandrapur, Bhandara, Chinnore — is considered as punishment transfers. They are called
Kala Pani. If the officer is not liked by the higher officers or by the politicians or if that official is
inefficient or corrupt, he or she is transferred to the tribal areas. Sir, same is the case about

police officers, 1AS and other civilian officers. And, it is also the same thing about teachers. The
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moment a person is transferred to this area, from the very next day he wil come to State
headquarters and would try to work for his transfer to other area. Yhen do they work? | think,
the Government has to consider, if it wants to send efficient officers to these areas, for
rewarding them properly.

If a good officer has to go to naxalism-affected area, he should be assured that he would
be rewarded and this is going to be a plum position because, after all, he would be going away
from his family; he would be risking his life; he would be putting in three-four vears there.
Therefore, there should be equal reward for being posted in that area then only the good
officers, the young officers and the efficient officers would go there. But, at present, that is not
happening. And, that is the crux of the issue. Because of the loose Government mechanism,
because of corrupt Government mechanism and because of inefficient Govermment mechanism,
the tribals are suffering.  And, if tribals are suffering, there are other Gods for the tribals when
the Government does not come to them as a God, as a saviour, they look at someone else, and
that someone else is the youth, believing in naxal philosophy. He has arms in his hands, but, at
the same time, he has something to give. (fime-bell Hngs) And, when he gives something,
definitely people go to him and shelter him. And, if there is a shelter from the local population,
no machinery, no Army, no Air Force can actually eradicate the naxalism. We must eradicate
naxalism, and for that that this two-pronged programme has to be done. There is no point in
politicizing; there is no point in passing the buck to the States and just throwing your hands up.

3ft TBTeT TSI (VERTS) < HE IS, TS 39 91 W 984 941 88 &, ol § aR-Uid
Targ SR w1l 211 A ) 3R TaucETiaal & Naams g4 osis Sfia 8 a1 uid diol & &1
TN & TEel I 2 & fb it off Iorifos anw & fore Tamafert o wmer it o anfew
3R A7 ORI HIAT UL AAGG TSde S| Ta iR 1 W o & 980 TN A4 A7 984
Gl ol Tal 3 & g A, wdETe & g A amar 2l W@ b e adle 9
THEAAIEAT B 18E by T Sfid= &1 U WATH g3 3 SUh SR Taqediiad] &1 bs
SU9M e Tl AT IE Wl TR & F AR e 7 A7 T2 96 g2, AN IS HHA A2 8, AR
3ffeT H IIHTIST U GASAIAT 3N I 3 gl l...(SIET)

3ft SiRgeRy e (3T HQw) « IR, A Jifeoideride 2

sft sreprer ATES Y : 1 a1 S @I )

SHRIJESUDASU SEELAM: This iswrong. (Inferruptions) This is wrong.

sft YT AESEY - sifelevriE BER # gqan =T E;i, You are not the judge.
(Interruptions)

THE VICE-CHAIRMAN (F’F{OF. P KURIEN): Please sit down, Mr. Seelam.
(Interruptions)

3ft FRTIT ATASHY - 1 W 3R BN o AT I U=el A1 g3, AT Haed § 21 8 W g
I T & AHS ] TR T b [Teiud] & o] S a1 3% 74 e Fiofe 2, e 3 ot
gl
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THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Mabelji, please sit down. You are the next

speaker. You can react then. (nferruptions) Please do not disturb now. (Interruptions)
SHRI JESUDASU SEELAM: He must substantiate whatever he says. (lnterruptions)

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): That is up to him. (Inferruptions) Please
sit down. (Interruptions) You can speak when your tum comes. (nferruptions )

sft @TeT TS - 7 FeacRue W HEm g # e add ¥ g & 3 919
ISR 1 119 g8 3111 Sll dadarel i 81 X80 & 3HS1 ol 98 &, JilH U Hid &I
HHRR 3R 39 HSERR § AR Ta4el g8l R-70 81 17 3R S Sudrs] 7 <31 SR T
|9 3T HHA 2N M ATl GIBR &1 TarFIa] o ol =l g3 3 gdl & GHY TeRaell Id1
SO T | @ oid MU o o R e €, 9 a1 a9 faed & 90 dan g1 9 8 e
sHfaT & sl die 1l <11 wa1 &, 0 b B AN Tauie] w1 "eR1 A ol g Sfias & fer
A UEA BT B TS

SHRIJESUDASU SEELAM: Sir, he is casting aspersions. .. O'nferrupﬁons)..

THE YICE-CHAIRMAN (PROF. P.J. KURIEN): Mo, please. .. {Inferruptions)..| do not allow
these interruptions. .. (nferruptions )..

SHRI JESUDASU SEELAM: Sir, this is objectionable. .. ﬂnterruptions)..

THE WICE-CHAIRMAN (PROF. P.J. KURIEM): Mothing wil go on record.
..(Inferruptions)..  That will not go on record. ..{Inferruptions).. | am not allowing these
interruptions. .. (nterruptions )..

SHRI JESUDASU SEELAM: *

THE WICE-CHAIRMAN (PROF. P.J. KURIEN): | am not allowing these interruptions.
.. (Interruptions).. Take vour seats. ..{Inferruptions).. No, no. | am not alowing these
interruptions. .. (fterruptions ).. Please take your seats. ..(Iterruptions ).. 30 @ §f&T

.(FEH)... Take your seats. .. (Interruptions )..
3f HHTeT AEASH - HE 1S, H A BT B &g ..(AITH)...
Suaeas (91, 919, $Ra - v A afo
oft TeRTeT TR BT - HIUH & U dRES d] .. (FFLH)... 1T B &1 AT1... ().
DR. K. KESHAYA RAO: Sir, (Interruptions )..

THE WICE-CHAIRMAN (PROF. P.J. KURIEN): Mr. Javadekar, are you vielding to Dr.
Keshava Rao?

SHRIPRAKASH JAVADEKAR: No, Sir, | am not vielding. .. (Interruptions )..

THE VICE-CHAIRMAN (PROF. P.J. KURIEM): Okay, then, Dr. Keshava Rao, vou sit
down. .. (Inferruptions)..

*Not recorded.
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3ft FBTer SAEASHN : HEIGY, § 1S B 91d B @ & HiUY & yd g G, HiUH &
gefur werE iR af¥se s, free o fo vgel arost i ¥ o forwr 81 391 S aIRu
ST & iR wgd IR AR 21 R e b HaRl 3R wlie & Hivg aferm by o), Sl
Tt amferanfl € ok anfeaamft = +ff €1 a8 R TR o ¥ oS W 1 996 §¢ &1
1 g8 &1 971 9¢ B i gan Faafermii  $1 281 U Aeia o 310 of | # fore & b afewm
Sy P Tadadiieal w1 St a1 e o1, 98 & few sufev e §C Bl gan &l 1
21..(FEAF)... 1 Taaferdl & deplel 81 0| ..(@aH)... o forar &, IR1 ug de & b
IR ...(FILH)...

SHRI JESUDASU SEELAM: Sir, we object to this. He has to substantiate this.
.. (Interruptions )..

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Please sit down. .. (Interruptions )..
3ft THTHT AEEHY - 3 IS crgr 4 (o 214 i T HI < §) .. (Haem)...

THE VICE-CHAIRMAMN (PROF. P.J. KURIEN): Mr. Javadekar, if vou are quoting from a

newspaper, then you have to authenticate it.

SHRI PRAKASH JAVADEKAR:Yes, | will authenticate it. | will give you immediately.
.. (Interruptions ). Hawa g, Authenticate B 8T & ...(TTET)...

DR. K. KESHAVA RAQ: Sir, | want to know whom he is referring to. Let us understand
that.

sft wreTer ATESHY : 1 U] [FATT § 2T . (FEIH).... U o 81 ..(FFETH)...

SHRI JESUDASU SEELAM:Sir, he is referring to a person who cannot come here and
defend himself. .. (Inferruptions )..

Suareas (71 f.9. $RE) : vh fiee, 1 fiee) 31T .(FTUH)... Mr. Javadekar, the

only problem is, you referred to a newspaper and said something. .. (Interruptions )..

SHRI PRAKASH JAVADEKAR: Sir, | am giving this and authenticating this.
.. (Interruptions ).

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): If vou are quoting .. (Interruptions ). .

SHRI JESUDASU SEELAM: Sir, he cannot refer to a person who cannot come here and
defend himself. .. (Inferruptions )..

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Please take your seat. ..(Inferruptions)..
Please take your seats. .. (Inferruptions).. Please. ..{Interruptions).. Mow listen to me. There
are two issues raised here which | have to consider. Number one is that you quoted. If yvou have
quoted something, you have to authenticate it. Number two, is this.

SHRI PRAKASH JAVADEKAR: Sir, | will authenticate this.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Mo, it is not to be said here. Mumber two
is, hon. Member has raised that you have mentioned a name.
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SHRIPRAKASH JAVADEKAR: Mo, Sir, | mentioned the designation. .. ﬂntemfptfons)

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Let me complete. If you have made some

charges against a person who cannot come here and defend himself....

SHRI PRAKASH JAVADEKAR : That is why | did not take his name. ..(!m‘erruptions)..l have

not taken his name. .. (Interruptions )..

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): If such a reference is there, | will go through

the records and that will be expunged.

SHRI PRAKASH JAVADEKAR: Okay, Sir. W&l & WMl & A&Hawl &9
qHEIN &1 hadl I U EGRR U1, 99 MUSH] 9M H1 ga1 gl qel §IRT ...

(ATETA)....

SHRI BALBIR PUNJ (Crissa): If you say, somebody has written an article which is a

published material, it was an allegation. ... (Inferruptions )...
THE WICE-CHAIRMAN (PROF. P.J. KURIEN): Even then it should be authenticated.
SHRIPRAKASH JAVADEKAR: | will authenticate it. ... (Interruptions). ..
THE VICE-CHAIRMAN (PROF. P.J. KURIEN): If you are quoting ... ... (Interruptions ). ..

SHRI PRAKASH JAVADEKAR: | am authenticating. ...(Interruptions)... 1 am

authenticating. ... (fnterruptions )... | am authenticating and submitting. ... (Interruptions ). ..

DR. (SHRIMATI) NAJMA A, HEPTULLA (Rajasthan): Sir, the Leader of the Opposition
mentioned the same article ... ﬂntermpﬁons)... He did not say a word. The name was asked by
them. They asked to give the name. So, he gave the name. He was not volunteering to give the
name. ... {Interruptions )... They said, you give the name and authenticate it. ...(Interruption)...

They asked for it.

SHRI PRAKASH JAVADEKAR: Yes, | will authenticate it. ...@'nferrupa‘fons)... Y, T
T e &1 a<h &, S a1 9Ie S0 . (Fe)... 31 1 -aR ff7e 1 o e &, 121 981
Al 0. (e )...

THE VICE-CHAIRMAN (PROF. P.J. KURIEM): Majmaji is wvery experienced
ﬂnferrupﬁons)... | will only say that if he quotes something, he should authenticate it. That is

all. ... (Interruptions)... Nothing more.

3fl THTe AESHT - FuHHEdat Sfl, 490 ugell 41 a2 & b fodd) il gra 4 Aaaferal o1
HERT Aleh¥, 1| HERIAT ol 1d &1 o 11 2R =y, g ¥ gl 9y gadi 9,
TG &1 AT o aldl, HF-HF TSI odl &, W Jd SRS dIA1 Alfetl RN
TR AT BT HRT 3 SR AIA-drag a8l 9 371 wa1 817 2 731 ofl § sqav grgdl g b
Y 3T T Tdhas AT BT Uhsl &7 AT TFaaanadT o1 3Rl 3R Mell-9rag o aTdl
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5.00 p.m.

fpast AT BT, fha= 177 &1 T [ &, T8 90 & S HR7 ITH 1911 & J2a1 HI0 &,
ST TeIEeE e SR §, 99 THeN & T d wl fhE &) useT €, I8 qagu?
SUHHEIE HEI1GY, ATUD] v g, |1 A U, dfes smdle deflsl | Tadedrd),
arfTarel & FEarfl Sddarel & Siiel ¥ 310 2 3R ag8i Uk ged-vd Jcdd dIad didh, Ul
IO & SIRT T Uele ¥ ST & AR ASTS Y AT &, 39 Wd A ARI TR & fow
SAqrel & STl W bleifda iR 31 dige <onl | Jadferi & wgaiifil i o) 39d) B e
fera iR i el U, A el dgd Ha ol &1 gadl ard ug 2 fb Sl wdi &1l &1 snfaard
AN B &, ITHT AIE 2 2| FIHR B UH 96 Ta faw@rg ol i  HaM 4 3 a9
Ve & oI I SR Igd THIE &1 519 T 39 94 W HRIAR] T2 S, AR bad T e &
feru STarl &1 Sivtel 1 99, 99 I d vidle &)d W@ AR &1 36| Ugivifer o @i gy vl
T B e, oAl o T o1 e, FE 519 9% gL O S ISIgH T2 dedl, a9 a6
&Rl T B

W, IR 91 92 ¢ 6 dsE B @ Gurdl @ aifev s B @it o T 8
Tgferl 1 udl dodl 2 fh STam ®&l § SN aldl 8, <lfdh Staml &1 uar 921 aear i
Tl dal w41 gU £ 1 919 &2 99D Udl dofdl &, offdd G, Hlamdluw, g
dreb ] gl B g, 3d] udl el el 321 &, 4lfes wH-a 4dl 2, Frdent Jeokd o) g4
axhidl 1 febal sl XAl A SR Ag U 2, U WU H g I A 9 k2 €, dl g
aTfew| A el S, 19 2 W, 99 I U8 6 o 5 9 e aE, e 5@ a
of 3 39 dod H wHl Taga yIfa Tl & 2 iad s, 98 & ons.Sil. do@ 9 dd
o, clfdh 2l ag do de 21 8 &1 ug o 4 ¥% e aifaul st Wl 9gi T &, dfh
3 T fdeE T2 81 2 9 IR oS © 3@ & 16 S oA 98l W a1 ds & forw o
& &, 36 fou B8 f gfgem T 8, 99 961 ANA $U M2 IA6T IRT TeHEAR TR
[ d SRengst 21vE & 3 afery ag f aaor iyl ke 4212 6 9rrg &1 df aqa §
?ﬂTﬁE’\’ﬁ?ﬂT@%,W,@“ﬁﬁ%ﬁﬂﬂﬂﬁmﬁ‘[ﬁmﬁ}?wehavedonethis.%ﬁé@ﬁg%
TRIAATE ] SATh T H IHR b 619 SMTERI TEd &1 511 9% gaa 81d &, 3961 uf-erdc T
& SINT Yol S &1 U o # Ai6 Wehedl T olral 3R g8 e 418 Aed, 3y a4 gaa”
ATERTRAT R Ui TINIe THY 3R TagcTdId] gollh ] 4 FSTH, T1d TR I Taferdi & amer af
ST, s ST U1 WO el T, ST 95 4 95d% &1, T8 i 9127l Bad districts need
best officers. 3T 10 37 STfthwret aTfev 3R 32w SifhR & o107 38T reward Wi anfew <19
1 W9 ¥ U1 6 af i ARehdl 9o, dd i 8 1911 (8T Bt s 39 21 people
friendly TR A1 &, 91 Sleq fadrT oft Tnfew, S =mr oft =anfew, STeg wamd +ff @ifaw,
Sifeh=1 U political W1 91T féh 89 Adaciariay ] &l dsls W B 3R ST ot i el
T 1 3R e 7 ¥ T AT PEA 2

Ms. MABEL REBELLO (Jharkhand}: Sir, | share the grief and concern...

THE VICE-CHAIRMAM (PROF. P. J. KURIEN): There are three more speakers.
(Interruptions )
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DR. (SHF{IMATI) NAJMA A. HEPTULLA: Sir, | think vou should take a sense of the House

whether we should sit beyond five.

THE VICE-CHAIRMAN (PROF. P. J. KURIEN): Yes, ves. (Interruptions) | think the

House agrees.

Ms. MABEL REBELLO: Thank you, Sir, for giving me this opportunity. | stand here to
share the concern and grief expressed by the entire House. The incident that has taken place at
Tademetla in Dantewada is really tragic. It has not happened just like that. For the last nine
months, in the entire Bastar region, there was a sense of security and not a single major incident
had taken place, particularly, in Dantewada. The Administration was trying to get closer to the
people. Sir, as you are aware, the place in Dantewada where this incident took place is known
as Chintalnar. The Naxals consider this place as their capital of Dandakaranya, the state that
they are trying to form. This is an area which the administration just cannot enter; they can

remain just on the periphery. Now, what happened on that particular day?

Some CRPF officer had been posted there on 20th March. He did not know the area and he
just gave orders to his CRPF subordinates to go into the area for 72 hours. Only one State Police
official accompanied them. Somebody leaked the information to the villagers that these people
were going to be there for three days. That is how, on the second day, they mustered the
support of the villagers and all Naxal leaders who had come from Andhra Pradesh, because this
place is hardly sixty kilometers away from the border of Andhra Pradesh. They grouped
themselves; they had arms; they laid landmines and took positions. Some of them climbed the
trees with Light Machine Guns and waited there for the CRPF people. The CRPF personnel
came there around three o’ clock moming. They were lving down there on the ground. As soon
as there was light, these people started firing. This is what happened. The State administration
did not know; the 1G, the DIG of the State didn’t know about it. This is a mistake on the part of
the CRPF officers. It is not a mistake of the State Government, nor that of the Central
Government. But the Home Minister, Mr. Chidambaram, was gracious enough to own the
responsibility. It is not his failure at all. For the last six months, since November, 2009, he has
been going around collecting a lot of intelligence and giving a lot of support to the State
Governments to fight Naxalism and contain them. | would rather congratulate him for his efforts
over the last six months because of which we in Jharkhand have been able to travel almost
fearlessly in every part of the State. Otherwise, we could never travel on certain routes, which

we can do now. Those people are almost fleeing; they are on the run.

Sir, Bastar has a history. United Bastar district, which is one district, is larger than the entire
State like Kerala. It has just one Collector, one S.P. and one Executive Engineer and all that. It
has only one Mational Highway coming from Raipur to Dantewada and going off to Andhra.

There is no physical infrastructure at all. Yesterday | was talking to somebody at Dantewada. He
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told me now there are five districts. Although Dantewada district has produced a few graduates,
not one of them got into the Government service. That is the quality of education that is being
given. Even though there are a few colleges, they produce unemployable youth. People are
extremely frustrated. What has the BJP Government done? They brought in Salwa Judum and
vacated about 650 villages and brought them to Salwa Judum camp. Tribal people lost their
land, their cattle, their chicks and lost all that they had. Because they had land in different
villages, they used to go on to collect minor forests produce. They sell minor forest produce to
make money. There was a lot of exploitation there. Minor forest produce like chiraunji is very
valuable here. It costs almost Rs.500 to Rs.600 per kg, but in Bastar, in Dantewada and in
Bijapur, they exchange it for salt. They fool the tribal like that. This type of exploitation is
rampant there and it is prevalent even today. Sir, just now Shri Sanjay Raut and Javadekarjf
have said that officers do not want to go there and they consider it punishment posting. | do
know about it. But once the officers go there, they do not want to come back from there. Do
you know why? They make solid money there. While going there, they are hesitant but they buy
peace by giving money to naxalites and rule there. It is the politicians who don’t go there. That
is the problem. Traders exploit them, moneylenders exploit them and officers exploit them.
Javadekarfi was sayving about Andhra Pradesh. But | can tell you that in that Vidhan Sabha
election that finished two years ago in 2008, what they had done was that * also gave money to
naxalites and won 11 seats in Bastar out of 12 seats. ...{Inferruptions)... | wil tel you, Sir, ®
gave money to naxalites and promised some more money to naxalites. But what happened?

...(Interruptions)...

DR. (SHRIMATI) NAJMA A, HEPTULLA: Can she substantiate that ® paid money?
.. (Interruptions) .. You have to prove it. ...(Inferruptions)... You cannot make wild allegations.

..(Inferruptions) .. You are gquoting a newspaper. ...(Interruptions)...

MS. MABEL REBELLO: | have got newspaper cuttings. ...(Inferruptions)... | have plenty of

newspaper cuttings. .. (Inferruptions) ..
DR. (SHRIMATI) NAJMA A, HEPTULLA: Itis all fake news. ... (Tnferruptions)...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Hon. Member, don’t make such a blanket

allegation against a party. That is what sheis saving. ... {Interruptions )...

MS. MABEL REBELLO: Sir, it they can allege the Andhra Pradesh Government and

Congress Government in Andhra Pradesh, don’t they give me aright? ... (Inferruptions)...

THE VICE-CHAIRMAMN (PROF. P.J. KURIEM): There is some substance in what MNajmayi

has said. Here in this House we do not make such allegations. ... (Inferruptions)...

FWithdrawn by the hon. Member.
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MS. MABEL REBELLO: | withdraw the name of the party. | don’t want to hurt you all.

T HATAa ¥ oy w3t (sft s ) - U [T L (@@RTE)... Y, Sid SR Saeh ol
ol V2 9 . (HGM)... Ueh e (FEeF)... 9¥, Sd b9l SiidShy Sl didl 8 2 99 9
T A9 & A AR BXRIG & 3 Y.UL0. & g 7 Mivad TR 1= 3R o & g2
Taferal < Arer FHSIiaT a1l 9 axh S9h ] Ad] MR AT, <ifdT 59 aw s9d] 1 UHl Sl
EEIEY

it far Raan: a1 4 oen)

of} 31T W1 : SE N FI1 39 T substantiate fHAT? 3MR TR TFAUS I & foro
TH! FIagl B & folT TE1 91 Y& &, T1 514 I=H Hel o1 91 39 aw w1 I 1] fdoen T ?
ST 31T 37ch |11 e Hdl aF 15+ |l i e el

THE WICE-CHARMAN (PROF. P.J. KURIEN): | did not expunge anything

....(Interruptions).....

f} 3T AIB - TR ST MY 3961 A8 TS $E I8 ©, I3 &1 39 I IMUHT S8 Al Fel
AT ATL. .. (AT

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Mr. Minister, | will tell you. | did not
expunge anything from what Ms. Mabel has spoken. | have only given advice that don’t make
wild allegations against a political party. That is only an advice... (Interruptions ). It is applicable

to everybody. .. (Inferruptions).

SHRI AJAY MAKEN: Sir, the same allegation was made from their side, and especially in
case of Andhra Pradesh and Chhattisgarh... (Inferruptions ).

THE WVICE-CHAIRMAN (PROF. P.J. KURIEN): If all of vou speak, what can |
do?... (Interruptions ).

3ft Te W (e WA« B U ST A AL [T AT (FGETH).

SHRI GIREESH KUMAR SANGHI (Andhra Pradesh): Sir, when chance was given to a
Member from BJP, he quoted the Andhra Pradesh Government, that they colluded with the

naxalites. Can he substantiate?

it et Raa : SR Sl

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): That is on record. You raised that issue and

thatis on record. That is enough.
SHRI GIREESH KUMAR SANGHI: But, that was not withdrawn.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): That is on record. That is enough. Now,

Ms. Mabel Rebello, please proceed.

MS. MABEL REBELLO: Sir, my submission is that those, who live in glass houses, should

not pelt stone at others’. So, first look at your conscience and see whether you are associating
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yourself with anti-social elements, and if you don’t, then vou pelt stones. Then, you have got

every right to do so. Otherwise, you should not do so. This is my request.

Sir, 1 will confine myself just to Bastar and Dantewada. Sir, | have got the records that for
the last five years, there is hardly any developmental activity in Bastar, and that is not because of
any Government; that is because of naxalites, particularly in South Bastar. It is said that
Rs.3700 crores have bheen siphoned off from various schemes. This has been done not only by
naxals but by various other people. From where are naxals getting money? From every road that
is built, every bridge that is built, every building that is constructed, do you know how much they
take? Contractors give them 7-10 per cent. Engineers again give them some money so that
they can live in peace. This is what is happening and that is how naxals in Chhattisgarh alone
have collected money to the tune of Rs.3700 crores which is a huge amount and that is why,
they are able to go to all the States and manipulate people and engage people. And, what are
they giving to the youth? They hardly give them Rs.2500 or Rs.3000. Yhat happened in Bastar?
When there was action against naxals in Andhra Pradesh, they came to Dantewada, they came

to Bijapur, and they came there to hide in the forests.

But, eventually, they befriended themselves with poor tribals. Then, they manipulated
them. They told them that the Government was not able to deliver; the Government was keeping
them poor; we will look after you. This is how they tried to win them over. Now, what is
happening there? These big leaders, who have come from other States, they are the first-rung
leaders, and even second-rung naxal leaders are all Andhra naxals. These tribals are only small
tools in their hands. As | told vou, they are the ones who have to cut the trees, they are the ones
who have to go and remove the land mines. They use them to destroy the area and then,

because they know that area, they go and stay in their houses.

They actually manipulate them for their vested interests, and, these qullible, innocent tribal
people fall a prey to their machinations. Sir, in the last five yvears, they have destroyed around
248 Government buildings. Among these buildings, 74 are school buildings, 24 are ashram
schools, and, 15 are anganwadis. Sir, they have dug up and destroyed 72 roads so that the
officers, politicians and the para-military forces might not be able to move. Similarly, 128 other
Government buildings have heen destroyed. This way, in total, they have destroyed 248
Government buildings in the last five years. Sir, the Government of Chhattisgarh wanted to
construct 329 roads but these people did not allow them to do so. Almost 2,020 km. road
construction has been stopped. In case of 146 roads, tenders were floated, people offered their
bid, but even after the agreements were signed, they have not allowed the contractors to
construct those roads. Similarly, in case of 83 roads, they did not allow even tenders to be

floated, or, anybody to offer bids. Sir, 90 roads are still half-done.
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Sir, if you see the Mational Highway that goes to Andhra Pradesh; it is NH-201, | suppose. |
want to show you the map. This is known as Konta, the last point of Chhattisgarh. If vou go
beyond that, you enter Andhra, and, Andhra has got a four-lane highway. And, the same road
in Dantewada is a village road, having hardly 3 -meter width. Recently, the Planning Commission
has prepared some sort of a report of 33 LWE Districts, and, they have shown as to how the
money was used in the year of 2009-10. Only 7%z per cent people have access to drinking water.
Hardly 15 per cent have access to electricity. Similarly, hardly 15-20 per cent have rural
connectivity. This is the state of affairs. The money which is meant for the people is not spent on
them. Of course, there are constraints for the State Government. They are not able to spend it
because of, what shall | say, naxalite problems. They are not able to go there. So, these people
do not get any benefit. See their houses; they are staying in those mud-houses of
pre-independence days. You might have seen people of Chintalnar and Tadimetla. They all have
run away. They could not even lock their houses. This is the poverty, this is the misery. VWhat is

this?

We are talking about NREGA, we are talking about Indira Awas Yojana, we are talking about
clean drinking water, we are talking about total sanitation; do they ever get anything, Sir. We
are talking about the financial inclusion of the tribal people. We are talking about tribal Sub Plan.
Where is that multi-crore money that goes from Government of India. YWhere does that money
go, Sir? It does not touch them at all. They are still living in the 18th century. And, that is why,
when these people, the smart naxal leaders go and tempt them, these people because of their
utter poverty and misery fall prey, and, go along with them. Afterwards, these people are used
by them to create problems in the area. That iswhy, Sir, — hon. Home Minister is sitting here —
we need to use the gun. Along with the gun, we have to see that there is development, both
physical infrastructure development and human resource development. These people should be
given good education, quality education. The teachers are not there; the doctors are not there.
The teachers and doctors should be given safe housing there. They should be given double the
salary which is drawn by them in Raipur or Bilaspur. “You should motivate them and send them

there so that these people get good education and good health.
THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Please conclude it now.

MS. MABEL REBELLO: Okay, Sir, | am concluding it. | don’t want to flout vour rule
because you have been quite indulgent to me. So, Sir, | once again appeal to the Home
Minister, the course of action that he has taken, is an excellent course of action. He should first
step into it and deal with these Maxals with heavy hand. At the same time, he should motivate

the State Governments to do infrastructure development and human resource development so
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that these tribals could lead a better life. Actually, Sir, | want to raise one more issue. Salwa
Judum have vacated 650 villages. People are saying that these villages are vacated in order to
give these villages to the corporate sector to build large industries there. If that happens, Sir,
people of that area will suffer. Therefore, we should not play with the lives of the tribals.
(Tfme -hell rfhgs) If vou take their land for development, for industry, you should give them
adequate compensation. ‘Without giving them adequate compensation, just fooling them and
giving their land to others to make money is not fair. (7ime-bell rings) So, when we bring
industry there, we should ensure that relief and rehabilitation package is adequate, one member
of the family is given employment and all of them are looked after well so that they can also lead

a better quality of life. Thank you.

3ft wrorifer sTe (RER) @ Suwree wgled, 4ed ugd 1 8 siuh) e=1d1e <1 <iEdl g
1% 3T =1 Fi F1 HiaT ferm

ARG, TRl &1 I & N H 30 199 9 9gd IR Fdl &) gl & i R ool = o
=9 Fal § 90T form, S99 AT S 99w & 9 IR ¥ 92 dal 6 a9 w1 99ee
qoic | 21 81 Hebll, 95 1 Tefl ¥ &1 81 Haell

HEIE, S AN a8 W 7N T, Fa+ A AR T, @ 6 S dlel A o, Tihd]
3 TRAR T T dTel AT 9| T SHTAT AR TU F1fd 391 Bl favn-fsr 7t o & o=t
ST &, @ SIFT &, SieT gefarod &gl e TE1 2011 2 U sclersiy oR1 did gid,
5! fevn-Hae 211 i Hei ST 8, $¥ ST 2, ¥ 396! Gwail B JUEE S1 8 0
Ik ol el @ & 91 d ol AR 9Ll S| 98l Bl vabs e’ [l gan, Riae e o,
75 aTaHT e, TIHT TRIAAT T 7 Uh 1 IR feam

A, 1 el A 6 08 Tauedra B gl & A8 $15 gu &1 ey a1 8, dic aigs
®T AR &, 9 T, IHRT ¥, SRS I 3l $uer 9 41 g5 81 390U, 37R S9dh 1 ed
STep TP 1 TRTed1g & 18 TR god] dofl SITuf], 386 1 89 Jd - g

ST, TR, | g A Ydd JMMYb HIETH 3 UL ST A1 g [ S ITHEAT 6 THTETT
& 110 w1 Fur Frestiers) 3 3rR Ffere oifuder & a1 fors Ueer | 39 GHEl &1 HIE
HIAT AT, T SO 59 TR 61 TR &N a1 a1 &, Iiod 399 R ol Ton g arfi
g G golld H g2l 2, 38Y g8 el 3R 1 &g ol A 9l gufar, &8 Surd Fiatar
T, 99 P11 I B AT, 3T AT BT TRATA BT a@=1 anfav] 9%, 37 sggR §
et & T GUIvur 4 fdha €1 92 Uid 9T &1 39 ¥ Uedl 21 7Y IR 21 U6 oW o1 9gd Wi
2 3 v a¥w 98d 3 21 3R g ST & e § waar i 1), O g Addddrg e
AR gl

gal vsal & A H S wrenT § FEAaT SR A [ 5 qae a1 e i ol
ARM H Jolc A 21 21 T, (Gl e o @ Mo & ifwys ¥ 721 21 udhar, 391
TR Bl T8 TP STH, 374 d1d] dch STdh] TR B T He7 Iy iR g1
HHE 61 2ol &1 Hehdl 21 9-Ud1e
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sfieft Al feeas (B<ive) « SuwwRTe wele, # v 984 MR & 16 o
T T T | T 9ga WA e o1, TG 3U qE W A1 W A F1 goeR fha
ST, 98 & &1 R A1l &1 I 178, 3916 Sl & a1, 81 fad &1 gl | anedi € iR
W B13Y #1gHadl 2|

SgHTEE ofl, 78 99 &) FenRe & fow ue 9ga ) v &) F w1 € T e 5w
T above the party lines ISHT 910 He1 AT 3R SAFGSR] & G121, SHHSNT & 1T 59
S BT 8 gadl aiiyl  S1-aR qorer g Hiwex wed 1 <o aedl g e iR
ATEd 7 TSl 6-7 AL U TaaeAanl & NIAE oI H1 Uh WU 9111 &, 39 99 YL ave
¥ 37k R 81 U ol "e1 gl &, § wuerdl € 16 Sl CRPF &1 g 1S ofl, ST 3 dHeY
Te1 &, Fifs a8 SI1 Tagetartet &1 qer 2, 99 Had 991 Jd scforei¥ &1 8, S 9gi Bl
Abd o™ &, ST Ugd SCToiR &, S Waw 921 0d & # woerd] 6 g9 gefemia
ﬁa@ﬁmaéwquﬁ%‘, Wﬁ%ﬂﬂﬂﬂéﬂ?ﬁﬁ%ﬂ—*ﬁ advance %’TW%}, Q_Cl—fﬁdevices 3
gl &, dl 440 st A Tl ol fb igl gl 91 didie # Aaaararfaal 61 activities 1 &l
sclooid & 92 Wi uadr 7 a6 sl W 941 81 381 &, I8 980 991 hedk & 3R 394 e
A ol fi hed ] &1 G871 I S CRPF & SiisTd oid &, 9 8709 5991 ¥ 3fR 319+ fad& & uan
S &, T oIl 3rdal ey &1 &M &, 98 dlldl HYER &1 a8 4 3T 361 gferd &1
a4 2l &l

Sugree S, § 1-dR a1d g4 g A bal digdl €] ugel vid 39 2o 4 984 gg of, dl
H HE1 o1 f Tauaa & dR S T affected € - ISR, 3 TG, FERTS $I
ferea, e wewr 1 e, BiiiTg ofR 9IRS, 514 a6 3 9 ok fa®e war footing T
ST T B, T4 a3 Fsrd g b 30 991 Bl g e U Froie Fre 9gd qfesna 18w
i ey gigd «1 aruel wete 1 bl & fb Gl W eH & DIGs, 1Gs A e fifreed &1 fifd
I 2, <ifd # Tosrel g T 514 0 901 Bis 0 (e 7 Faved, g8 HiféT 99 81 98 =i
TR ¥, S8l T8 ST g2 &, T8 W AN Wl 31 uNed o1 E| STgt a6 gAw anfaanRen
@1 HHA1 2, d 9gd WIH &, 37 Uiy S T2 8, S U @i b1 2l 8 ok el exirbie
HYHR b FHA 11 g1 e i 60,000 ATEard ] HShT U2 2, I 1 AIHR - 1-d 1 HId deb
1 Raerran § el § 6 39, S 1T @rell #R1 fw I, 98 v 9@ ol off iR
IE T W] HRATEY, IT6] TSH] T IROMERT $T TR S o2 T30, 7 9 B S H
Hehdl o, T Dl ofl Gebdd A1 W], v U1 a1 &, SN UM 1 [ HLT UL AHIET a2
TR T nfeaiRrar o1 S e 2o &, S9d g A T ST16] 96 S8 8, Fh o9
I T &= S 2, lure 3521 ST €, 919 S9 Aaaaraniaa & A1 81916 €1 37K 3179 A9
B, O B T 519 Extremists &1 991 defl, 91 &1 & ollbol AT 3701 753 od <, @i AT
TUAT-T0T S8 AT realize fHa1 foh &9 Tad &1 &2 w2 £ 3R a1 9 399 fi g €1 g9d
HRU HIHR H g1 g8 a6 T8 T Yershl 81§ qHerll g i 530 TH B &d e & (o
WW@@W@W,W@ NGOs Plinvolve BT ﬂT%Q, local informers &1
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involve T ATy, @1 gl OVt | 374 ST $Heeh, W A ¥ S Aioa 986 @ &,
ITeh | HE T I R 1T ST Heb| 5@l O Sdoludic & dii &l Gdid 8, 7R 10 o, 91 urud
ﬁ%sﬁwwﬁzﬁﬂ Extremists @1 activities El—E-FT%\r', Wmininggﬁ?wwqﬁ@ﬁq
HEEE]

3 ST ST &, U B SISl R ORI 8 3R I o 3aR €1 1 AR activities ¥ 3T IR
URAT BT cordon off Tl Sl 2l W1 fawrd & o & I § aid g1 e 2, & 99 e At
Al g, T a1 T, ol Ua 3iiT fdha e & &M 6 gu & AR TareEe W 92l
I1Ed & T fdRra &1 BIS S 7 81 518l ®Is accessibility T21 @1, T &1 3TH] B HI d
JRTHT 811 Ul TR [ BT B ae dievl 3R qIR] TG 1 6-7 I &, 981 W
war-footing WY TR &1 FH gﬁT ZIT%K’I ] U d[d Eh_EﬁTI—.%ﬁ? 92l d&] officers SITd AE\-", St
disgruntled 81 & AT ITHT punishment @ TR TR G&1 W1 11 21§ THAATE o TS W21 Hiehol
& & 3 officers & A1 S B 41 6% 21 3T TRTATSE & TRT §07 sophisticated ERIFIR
%@?mwmmfﬁﬁwm%armsﬁmgmﬁg? Y 3T officers & T
T B oft SR 21 B e ITed 7 a1 9 | ©El § b W O & aner 39T et
feran ST 2, Induct Tdvan S &, dlfdsT F wrerdl § b seni opfl &) &1 59 SR &l 8iR
up-to-date [ERIRSIEI fﬂ%ﬁ’ Al = AU devices E,\f', GITW arms AE,} 3R = U ammunition E,\f',
I AR U 61 Q1 ST 2T e
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3T 41-42 | 18 <91 & G U FH 6-7 I 30H 1 IS | 37 b &1
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S [T ARG WRBR $1 TRl a8, IR YR WHR 984 A1d-TdaR & & 919
TERET ool & | F It 9 3T widt $1 IRER &, 39 I & i frf e aR-IR dga
Ta-Te | YRR 0T W8 8, TR Hodl Ta-ie fhefl 71 fhefl dror & 396! aerdn @i wedl
&, Foreh deofd 1ol I8 Tadeldld &1 SHell 491 & udh 91 wwan 3 uRvid 21 g 21

Y, g1 10 U & [ House 3IX WREHR &1 U8 9RUN & b ¥8 gl5acy &1 4avie &, 1R
3y U 1 T a1 AR, B 41 Igdd ofleX 39 Haiie &) defl 381 &, &1 41 gigdd ofley
S AiC &1 G131 HY TE1 8 AN ST Al <56 oIS 301 HICHHT & Y81 87 Sll TaHefl
=X €, T untraceable &1 9 T A7 T1 faeedl § 384 & 1 €9¥@1E ¥ I8 & A1 b 9=, §7eliR
AT HIAHEI H |d &1 d Mal d 91 & Tl 8, gIaed & Iq17 91 v&d el &1 d AN v °
YEHY 3 ST Bl gl 18 1 g1 ¥ oflex, S o], Blcidml, s a1 d=1g 7 9
SHP! dell T8 &, 37d] Uhs & o0 MR TR A0 Sefereiy o1 i 921 o1 22 399
Udl deldl & b URA HRBI S -G30R 36 AiSler d1 AN 981 &l &, il b g &)1 @i

U 3N 14 g3 [ 377 U 60 EoT H 70 S9I) B &1 Felll & [0, 37 @ & ey
el U ga-1 UH1 3l ¥81 87 STH1 g &1 4Rl Rl €, TR GYBN H1 gHEH] gl USl
ol gTe H UEl 21¥E] &, ST H U 81 ¥El 8, SIRES H U1 21 @1 &, ufvel §uret H ue 8l
21 81 981 B $1 RGN &l €, AU 89 AN &1 fad1 $39 &1 56T T 8- 3MR s9 &1
A YRT IREGR TR, T3 IAH T8 SALLAT & 77 Taw 921 GawT 8N, SfT IRER
BIEISTRT & IR 1 =1 1w

R, H UF 3R I HA1 A1 § 16 SIeaed ST H 2 &, S AN & 25 BRI 4, 50 BRI
H BIC-BIC Td BN &1 TR I 7 3MHR 3961 IRI a3 A TR ofd & 3N $ed & fh 8N
1T i B S, e 91 g WA & fAU R @l S 6 AR 9 99 8 919 9d 1 519 g
21 3R Yfor & UM W= ST & T 397 e | Taiforl &1 Wi g &, a1 qfer ome 8 3R
I Fadl & 6 TH AT TRTor &1 TRl T B 21, 319 Yoy o adll 39E 915 396
AT torture fHAT SITAT &1 Tribal people have got no other way. They want to go either with police

or with naxalists. They are unnecessarily being blamed. They are the poor people. There is no
employment opportunity in the tribal areas. There is an acute unemployment problem. They have

no source of livelihood. Those who are coming in support to their livelihood, they are bound to
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go to their side. ?ﬁﬁ%ﬂﬂﬁm u 1T AFgiersH %\‘, WQ}IWW@T{G{H u TR unemployment
problem 1 solve B $ fT7 WRT TRHR B TH S RT BRI (TR HIAT TS

SO 91§ A FEAl a1Edl § 16 gigad URAT U ifd I9S U1 SaciuHe HIH 9T
ST TS AR STgael TR ofed Ul vol S¥CTes[eid i & 1feh <l 2red § ug ueh
And what is good and what is bad, they could also realize. They have to understand all that.
$Hd T T b9 9840 wiedl 21 Teaal TRAT # o1l &cof Afad Tl & R &, 39 & 9iad
&1 ) g 1 fﬂ%ﬁ'l Even after 63 years of independence, there is, today, no drinking
water facility. They are taking water from the natural sources, and they are dying out of this bad
water. ST &9 T &7 0 & -l &1 @raven 1 TmfeT| 981 W Al § seld fthhee TE &
d ST 63 Tel Ugel oI o, arft W1 d g § 37 &1 Tgd &1 SSR H grsdel URen | ST Twig ieft
goladifthebyrt M 18 wE H war €11 arfav e, 17 7 wor 81 & i 18d 7l i 97
AT B oSl R 3R ®igde o &M fomn &, 39 789 | 98 & & ) 2T Sir,
17 months have passed. T & B ¥ H Tl ? T8 X AN & TN ER 721 €1 ggaa viean
T 91 311 ST ¥ MRd TG 918 thides & Moy hiirefist & o were few anam nass
BT 21 I avE I ogad vRaT § k&4 aTdl anfear uRart & foau te e F wx & fau S
TNER &1 FITA TR SMTRT ATSHT 8- S needy &, ST BR Y ST6Rd 8, 396 o0 39
ST 1 sanction 8141 A2 U1 1ol Siddrer 1 &13 e T&1 &1 firferd arde &l v &1 v
A 81 37 IS HT STl [T 811 19 ST Ao fed IRAT Fiofd 3R G IR 3 4l S|
AT e &1 It & SHferT my fl I IRa 9 S0, faferc ot S vRa 1 Sl g9d e
HifEriedl w1 R Miadl vl &1 S8 & v gwm 99 4 glde g5 e o,

unnecessarily, 76 valuable paramilitary lives have been lost by this country. | request, through

you, Sir, to the Government that, since this tribal area of the country has continuously been

neglected by this Central Government, this negligence should not continue further.
With these words, Sir, | conclude my speech. Thank you, Sir.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Thank you very much. Now, discussion

over, and reply later.

MNow, | have to make an announcement.

RECOMMENDATIONS OF THE BUSINESS ADVISORY COMMITTEE

THE VICE-CHAIRMAN (PROF. P.J. KURIEM): | have to inform the House that the
Business Advisory Committee at its meeting held on the 15th April, 2010, allocated time as

follows for Government legislative and other Business:-
BUSINESS TIME ALLOTTED

(1) Consideration and passing of the Four hours
Seeds Bill, 2004.
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